IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF AUGUST-2025.

DISTRICT COURT CASETYPE CASE DATE OFPETITIONER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
TION NAME NUMBER COURT FEES

ISH. VIDYA PRAKASH/ICENTRAL [301, 137 RECOVERY [CS COMM+01.08.2025 M/S GAMMEY’S INDIARAKESH 9911116314 ADVOCATERAKE [29.07.2025
ISH. SANJEEV KU [EXTENSION 883/2025 &B CO. VS M/S SURBHIISHRIVASTAV ISHSHRIVASTAV
IAGGARWAL, DISTRICIT] [BLOCK, TIS| IMARKETING AGENCY (@GMAIL.COM
PUDGE (COMMERCIAL [HAZARI
ICOURT)-01 ICOURTS,
[DELHI
301, [RECOVERY ICS COMM-08.08.2025 M/S. SSG AUTOMOTIVERISHABH KR 9810267916 IRKTHAKURLAW (06.08.2025
[EXTENSION 906/2025 ICOMPONENTS PVT[THAKUR IOFFICES@GMAIL)
[BLOCK, TIS| ILTD. VS M/S SEAHAWK] .COM
[HAZARI ILOGISTICS & ORS.
ICOURTS,
[DELHI
1301, IRECOVERY ICS COMM-H19.08.2025 [CHAUDHARY [SAURABH GOEL 7011020428 IRAJENDRA.SING [05.08.2025
[EXTENSION 932/2025 CHEMICAL IRAJENDRA [H.ESQ@GMAIL.C
IBLOCK, TIS| INDUSTRIES & ANR. VS[SINGH IOM
[HAZARI ISHIVEX PLAST|
ICOURTS, [ENGINEERING & ORS
[DELHI
2 [SH. RAJESH KUMARICENTRAL [_306 ICS (COMM) Cs 05-08-2025 [M/S P K OVERSEAS PVI]SUNANDA 9891105069 ISACHAR.AKHIL@[30.07.2025
IGOEL, DISTRICT] ((COMM)/895/20 LTD VS CHAMAN LAL[TULSYAN(P), IGMAIL.COM
PUDGE (COMMERCIAL 25 ISETIA EXPORTS LTD
ICOURT)-02
1306 ICS (COMM) ICS 08-08-2025 [M/S SPACE 4 BUSINESSIAMIT KUMAR 9811217093 IADV.DURGESHG [NA
((COMM)904/202) ISOLUTION PVT LTD V§ [UPTA@GMAIL.C
5 INSTITUTE OH oM
IDRIVING AND|
[TRAINING RESEARCH
1306 ICS (COMM)/ [CS 08-08-2025 [M/S SUPER CASSETTESK K KHETAN 9810389109 IKKKHETAN @TSE[30.04.2025
((COMM)909/202 [NDUSTRIES PVT LTD| IRIES.NET
5 S M/S MAHI CABLE
ISERVICES
1306 ICS (COMM)/ [CS 19-08-2025 [STAR BIOMED PVT LTDAMIT CHAWLA (9718689708 [AMITCHAWLAAD|07.08.2025
(COMM)934/202 VS AFJAL ALI (@GMAIL.COM
5
1306 ICS (COMM)/ [CS [20-08-2025 [VIJAY KUMAR GOEL VSSATYENDRA 98111161525 ISKSINGH116@G  [07.08.2025
(COMM)/939/20 [M/S BHAGAT RAM OM[KUMAR SINGH [MAIL.COM
25 [PRAKASH AGRO PVT]
ILTD
1306 ICS (COMM) ICS [29-08.2025 [SHISHPAL VSSATYENDRA 98111161525 ISKSINGH116@G  [29.08.2025
((COMM)/955/20 IMUNICIPAL IKUMAR SINGH IMAIL.COM
25 ICORPORATION OF
[DELHI




COURT DISTRICT COURT CASETYPE CASE DATE OFPETI NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
TION NAME NUMBER COURT FEES

1303, ISUIT FOR[CS COMM|01.08.2025 [ASHISH KHANNA VSHARSHIL GUPTA (9971369850 OT PROVIDED [30.07.2025
[KUMAR SHARMA,| [EXTENSION [RECOVERY 879/2025 ISUNIL ARORA
IDISTRICT JUDGE,| BLOCK,  TIS
ICOMMERCIAL COURT-| [HAZARI
3 ICOURTS,
[DELHI
1303, ISUIT FOR(CS COMM|01.08.2025 MS GAMMEY INDIARAKEHS 9911116314 JADVOCATERAKE [29.07.2025
[EXTENSION [RECOVERY 880/2025 JAND CO. VS MSSRIVASTAVA ISHSRIVASAVA@
[BLOCK, TIS| ISURENDRA IGMAIL.COM
[HAZARI [ENTERPRISES
ICOURTS,
[DELHI
1303, SUIT FORCS COMM|06.08.2025 IDBI BANK LTD. VS§V.K.SINGH 9811867703 IKUMARVIVEKAD [02.08.2025
[EXTENSION [RECOVERY 899/2025 ISANJAY KUMAR] [V@GMAIL.COM
[BLOCK, TIS| JAGGARWAL
[HAZARI
ICOURTS,
[DELHI
03, ISUIT FOR[CS COMM|i1.08.2025 [CH JANGLI _ SINGHPARMOD KUMAR/9810778007 IPARMODKSINGH [22.07.2025
[EXTENSION [RECOVERY 912/2025 IDHARMASHALA TRUST|SINGHAL JAL@GMAIL.COM
IBLOCK, TI [THROUGH ITS
[HAZARI TRUSTEE/SECRETARY
ICOURTS, VAT BHAGWAN \E
[DELHI [DELHI NAGRIK]
03, ISUIT FOR[CS COMM|11.08.2025 [RAJNISH YADAV VS [SATYAJIT 9555215464 ICINMOYASSOCIA|31.07.2025
[EXTENSION [RECOVERY 913/2025 MUNICIPAL IKUMAR [TES@GMAIL.CO
[BLOCK, TI "ORPORATION OH M
I[HAZARI IDELHI
ICOURTS,
[DELHI
1303, [SOTT FOR[CS COMM[12.08.2025 [STATE BANK OF INDIATIRATH LAIJ9643228307 |ADVTIRATH@G [07.08.2025
[EXTENSION [RECOVERY 518/2025 'S SATRUGHAN [YADAV [MAIL.COM
[BLOCK, TIS|
[HAZARI
ICOURTS,
[DELHI
1303, ISUIT FOR[CS COMM[14.08.2025 M/S HANKO SALESMOHIT 9811449071 [PATRONUSLAWO|28.01.2025
[EXTENSION [RECOVERY 923/2025 ICORPORATION VS M/SAGGARWAL IFFICES@GMAIL.
[BLOCK, TL IQUALITY SERVICES ICOM
[HAZARI
ICOURTS,
IDELHI
1303, ISUIT FOR[CSCOMM 21.08.2025 |[HARI PRAKASH GUPTAKISHORE 9811062684 IKISHORE.SRIVAS[19.08.2025
[EXTENSION [RECOVERY 941/2025 S SWATI AGARWAL  [KUMAR (@GMAIL.COM
[BLOCK, TL ISRIVASTAVA
[HAZARI
ICOURTS,
IDELHI
u [MS ANIL KUMARICENTRAL [ROOM NO.304 [RECOVERY ICS (COMM)J01.08.2025 [BHANU INDORIA  VSSH. VIKAS9810906618 [VIKAS.DUDEJA.A[17.07.2025
[SISODIA, DISTRICT] 1882/2025 [TARUN GABA IDUDEJA IDV@GMAIL.COM
PUDGE, COMMERCIAL
ICOURT-04
[ROOM NO.304 [RECOVERY ICS 104.08.2025 [PRAVESH KUMARADV. PARVEEN [9811-141-706 ~ |[PRAVEENGARGO [28.07.2025
(COMM)891/202 IGUPTA V/S NISHANT] IFFICIAL@GMAIL.
5 DAIN lcom
[ROOM NO.304 [RECOVERY ICS 08.08.2025 ARUN KUMAR GOYALSANDEEP 98104-74101 ISANDEEPJINDAL(05.08.2025
((COMM)905/202] V/S THE NEW INDIAJINDAL IS@REDIFFMAIL.
5 JASSURANCE CO. LTD. ICOM
[ROOM NO.304 [RECOVERY ICS 12.08.2025 [PREM BHARDWAJR & V LAW9560-905-884 [ROBINBHARDW [06.08.2025
((COMM)916/202 [PROP OF M/S PREM|ASSOCIATES IAJ520@GMAIL.C
5 [BROS V/S MCD |OM
IROOM NO.304 [RECOVERY ICS 18.08.2025 MUJTABA HABIB V/SNASIR AZIZ 9654426442 [INASIRAZIZANDC [08.08.2025
((COMM)926/202] IMAKKAH TOUR AND)| [OMPANY@GMAI
5 [TRAVELS IL.COM
IROOM NO.304 [RECOVERY ICS 19.08.2025 [RAJAN SHARMA V/SIARJUN BHASKAR(9711285445 IADV.ARJUNBHAS|01.08.2025
(COMM)931/202 [SHARAD KUMAR JAIN IAR@GMAIL.COM
5
I5 [SH. MANOJ KU: ENTRAL  |NIL
IDISTRICT JUDG!
COMMERCIAL
ICOURT)-05




COURT DISTRICT COURT CASETYPE CASE DATE OFPETI NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
TION NAME NUMBER COURT FEES

ISH. NEELAM SINGH, k1o [CS ICS l01-08-2025 |STATE BANK OF INDIA [TIRATH LALj9643228307 IADVTIRATH@G [25.07.2025
[DJ COMM-06 TL (COMM)/878/2|(COMM)/878/20 VS SARAMMA  G|YADAV(P), [MAIL.COM
[HAZRI COURT 025 25 [SAKARIA
ICENTRAL DELHI
k1o [CS ICS 08-08-2025 ICHANDAN SINGHJROHIT 9266130562 INFORYTLAW@G|06.08.2025
(COMM)/911/2 |(COMM)/911/20 [RAWAT VS D D|YADAV(P), IMAIL.COM
025 25 IPRADHAN AND CO PVT|
ILTD
@10 ICS ICS 12-08-2025 [SUBHASH CHANDINITIN MEHTA  |9773667288 IADVOCATEMEHT|31.07.2025
(COMM)/914/2 [(COMM)/914/20 [UPADHYAY VS DELH] JAASSOCIATE09@
025 25 VAL BOARD AND ANR GMAIL.COM
730) ICS ICS 18-08-2025 [M/S RRM TRADING CO [MUNISH 9811427955 [MUNISHLAW.VO [01.08.2025
(COMM)/927/2(COMM)/927/20 S M/S UNI SWIFIVOHRA(P), HRA@GMAIL.CO
025 25 JAND ANR (M
li10 Ics cS 18-08-2025 [CH _ JANGLI _ SINGH[RAHUL 0810778007 |[PARMODKSINGH[22.07.2025
(COMM)/924/2|(COMM)/924/20 [IDHARAMSHALA TRUST|SINGHAL(P), IAL@GMAIL.COM
025 25 [THROUGHT TS
[TRUSTEE AND|
ISECRETARY JAT
IBHAGWAN VS DELHI|
uio [CS ICS [20-08-2025 [EXCITING  FASHIONSAASHIMA 9891227313 ILEGALAASHIMA 06.08.2025
(COMM)/937/2|(COMM)/937/20 IAND EMB PRIVATEKALRA(P), |@GMAIL.COM
025 25 [LIMITED VS AXITS|
IBANK LIMITED
Kio [CS ICS [20-08-2025 MR RAJNISH YADAV [SATYAJIT 9555215464 [CINMOYASSOCIA[26.07.2025
(COMM)/938/2|(COMM)/938/20 S THE MUNICIPALJKUMAR(P), [TES@GMAIL.CO
025 25 [CORPORATION OF M
IDELHI
k1o [CS ICS [22-08-2025 [M/S. BHARATINIKHIL 9899836932  [NIKHILYRIPATHI12.08.2025
(COMM)/944/2|(COMM)/944/20 BHAWAN VS  MR[TRIPATHI(P), 63@GMAIL.COM
025 25 MAYANK ADLAKHA
k1o [CS ICS [23-08-2025 ]ARUN NARULA VS [DHARMENDRA (9990855855 IDHARAMADVOC [19.08.2025
(COMM)/947/2|(COMM)/947/20 IAJAY MAHAJAN ICHAUDHARY JARE@GMAIL.CO
025 25 M
k1o [CS ICS l21-08-2025 [M/S ALUTIXIPALLAV 19910186086 IADVPALLAVGUP (06.08.2025
(COMM)/940/2/(COMM)/940/20 [[NSULATIONS VS NRISGUPTA(P), [TA@GMAIL.COM
025 25 [EDIFICE STEEL
ISTRUCTURES PVT LTD
k1o [CS ICS 19.08.2025 [FAIZPUR RAHMAN VS[SH. NAZIR AZIZ (9654426442 INASIRAZIZANDC [09.08.2025
(COMM)/929/2|(COMM)/929/20 IM/S. MAKKAH TOURS| IOMPANY @GMAI
025 25 IAND TRAVELS IL.COM
uio ICS ICS 20.04.2025 [MOHD. ISHAQ  VS|SH. RAKESH|9582931401 ILEGUSINTELLEC [21.04.2025
(COMM)/460/2|(COMM)/460/20 [MANISH GUPTA AND|TIWARI T@GMAIL.COM
025 25 [ORS.
7 [SH. MUKESH KUMARICENTRAL |COURT ROOMICIVIL SUIT IEX. COMM|o5.08.2025 [M/S SHREE BHAGWATICHAUDHARY 190654990349 JADV.RAVINDER. [NA
IGUPTA, DISTRICT] 1302 381/2025 [TEXTILES VS M/S BELARAVINDER ISINGH@GMAIL.C
PUDGE, COMMERCIAL| ICREATIONS PVT. LTD. [SINGH IOM
ICOURT-07
ICOURT ROOMICIVIL SUIT IOMP(I) COMM [06.08.2025 [TATA CAPITAL LTD. VSANISH BHOLA  [9811452022 JANISH_BHOLA17 [NA
1302 [715/2025 [NAVEEN SHARMA (@YAHOO.COM
ICOURT ROOMICIVIL SUIT OMP(I) COMM [06.08.2025 [TATA CAPITAL LTD. VSANISH BHOLA  [9811452022 IANISH_BHOLA17 [NA
1302 [716/2025 JANU JAIN (@YAHOO.COM




COURT DISTRICT COURT CASETYPE CASE DATE OFPETI NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF

TION NAME NUMBER COURT FEES

ROOM[CIVIL SUIT  |CS(COMM) 14.08.2025 [STATE BANK OF INDIA[TIRATH LAIl96543228307 [ID- 7.08.2025
302 l922/2025 VS RATKUMAR IYADAV IADVTIRATH@G
[MAIL.COM
ICOURT ROOM[CIVIL SUIT IOMP(I) 22.08.2025 [M/S AXIS BANK LTD. VSVIBHOR 9811326407 ISUPPORT@ARVL [NA
302 ICOMM739/2025 IMEENA TIWARI IMATHUR JAWCHAMBERS.C
0.IN
ICOURT ROOMICIVIL SUIT [EX. COMM[21.08.2025 [M/S HITESH METALJAYUSH SHARMA (8889999391 [THEAYUSHARMANA
1302 l409/2025 ICORP. VS M/S VISHAV| (@GMAIL.COM
IKARMA ENGG. WORKS
ICOURT ROOMICIVIL SUIT ICS(COMM) 25.08.2025 M/S  PREM  COLORARUN KUMAR9810768996 JARUNYADAV1131 [19.08.2025
1302 949/2025 [CHEM PVT. LTD. VSYADAV (@GMAIL.COM
INEY AGGARWAL
ICOURT ROOM[CIVIL SUIT [EX. COMMJ23.08.2025 M/S R SS.W. HAIDER 9311307710 [HAIDER.ADV@G [NA
1302 42/2025 [CONSTRUCTION VS| [MAIL.COM
[UNION OF INDIA
8 [SH. GORAKH NATHICENTRAL |ROOM NO.308 [RECOVERY ICS(COMM)- 05-08-2025 M/S R B RAMNATHIOM PRAKASH|9810019306 |OPS_SHEKHAWA[30-07-2025 OF|
IPANDEY, DISTRICT 894/2025 ILAMBAH AND SONSSHEKHAWAT [T@YAHOO.CO. IN[RS. 9,670/~
PUDGE, COMMERCIAL [PVT. LTD. VS M/§
ICOURT JAGARWAL PACKERS|
IAND MOVERS LTD.
[ROOM NO.308 RECOVERY ICS(COMM)- 06-08-2025 [SURESH KUMARNIPUN GUPTA (9557900345 18-07-2025 ON
898/2025 IMITTAL PROPRIETO! ILEGAL.NKPARTN[RS. 11,330/~
IOF MS FLORANC [ERS@GMAIL.CO
ISURGICAL COTTO! M
INDUSTRIES (SENIO;
CITIZEN) VS VAISHALI
D ANIOINITT
[ROOM NO.308 [RECOVERY ICS(COMM)- 13-08-2025 M/S KAPOORHARENDRA 9971395700 I[HARENDRAKS8@ [15-07-2025 OF
920/2025 [ENTERPIES VS M/S J KKUMAR GMAIL.COM RS. 10,105/~
[FENNER INDIA|
[LIMITED
[ROOM NO.308 [RECOVERY ICS(COMM)- 19-08-2025 M/S SHANTAVINEET 18588957065 [VINEET1743@GM|01-08-2025 OF
930/2025 [INNERWEARS PVT. LTD[KAUSHIK JAIL.COM IRS. 10,175/~
VS SHRI SANJAY|
[HIRWANI
[ROOM NO.308 [RECOVERY ICS(COMM)- 21-08-2025 [M/S VASTRAM INDIAIGHANSHYA M9811377679 IADVOCATEWIDU 12-08-2025 OF
943/2025 IPVT. LTD. VS. M/SMOURYA (@GMAIL.COM  [RS. 16,700/-
[MANVIK GARMENTS
[ROOM NO.308 [RECOVERY ICS(COMM)- [27-08-2025 [ANIL SINGLA VS|/RAJESH KUMAR|9810129278 IRKMITTAL.LAWY [08-08-2025 OF
952/2025 ISATISH MADHAV DASSMITTAL [ER@GMAIL.COM [RS. 6834//-
IDUSEJA
[ROOM NO.308 [RECOVERY ICS(COMM)- 28-08-2025 [THE NANITAL BANKALOK MOHAN  [9818404186 IALOKMPI@GMAI [23-08-2025 OF
954/2025 ILTD. VS. ARUN RAWAT IL.COM [RS. 18110/~
9 [SH. DEEPAK GARG,CENTRAL [309 THIRDRRP (CIVIL) IRP l01-07-2025 [RAKESH KUMAR GOELSATYENDRA 9811161525 ISKSINGHLL6@ 9.06.2025
[DISTRICT JUDGE, [FLOOR (CIVIL)/15/2025 VS MUNICIPAJKUMAR SINGH IGMAIL.COM
ICOMMERCIAL COURT-| [EXTENTION ICORPORATION OR
9 [BLOCK IDELHI
09 THIRD[EX. COMM JEX.COMM Ho1-07-2025 M/S MULTI TECHVISHESH 19891551234 [VWLAWCHAMBE [30.06.2025
[FLOOR JAWARD BYAWARD BY ARB| ICONSTRUCTION 'ADHWA(P), [RS@GMAIL.COM
[EXTENTION  |ARB. ICOMM./22/2025 COMPANY VS UNION|
[BLOCK F INDIA
1309 THIRDMISC. DJ IMISC l0o1-07-2025 [MAHESH KARDA VSRAHUL 9810122555 IMAIL@LAXINDIS[]21.06.2025
[FLOOR IDJ/492/2025 I[HARISH KARDA IDUBEY(P), L.COM
[EXTENTION
[BLOCK




COURT DISTRICT COURT CASETYPE CASE DATE OFPETI NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
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1309 THIRDMISC. DJ IMISC l01-07-2025 [PANASONIC HOLDINGS[SHRAVAN 6201970125 [UNITEDMARK@ [13.06.2025
IFLOOR IDJ/493/2025 ICORPORATION VS NEW[BANSAL(P), [UNITEDANDUNT
[EXTENTION IASHOK WATCH]| [TED.COM

[BLOCK ICOMPANY

09 THIRDOMP (DYOMP (IYo1-07-2025 [TATA CAPITAL LTD VSANISH 9811452022 IANISH_BHOLA@ [27.06.2025
[FLOOR (COMM.) (COMM.)/500/2 ISHIV BARAN [BHOLA(P), GMAIL.COM

[EXTENTION 025

[BLOCK

1309 THIRDOMP (I}OMP (Ijo1-07-2025 [HDFC BANK LTD VSANISH 9811452022 IANISH_BHOLA@ [18.06.2025
[FLOOR (COMM.) (COMM.)/501/2 IMUSKAN IBHOLA(P), GMAIL.COM
[EXTENTION 25
[BLOCK
1309 THIRD(CS (COMM.) [CS lo1-07-2025 R RICE INDIAMAHESH KUMAR|9811081980 IMAIL@WRBINDI [25.06.2025
[FLOOR (COMM)/703/20 IPRIVATE LIMITED VSMIGLANI(P), IA.COM
[EXTENTION 25 ISHREE SALASAR DEV|
[BLOCK IBASMATI HOUSE

09 THIRD(CS (COMM.) [CS l01-07-2025 [DEV TRAXIM PRIVATEABDULLAH 9897000770  |ADVABDULLAHT [27.06.2025
[FLOOR (COMM)/711/20 LIMITED VS[TANVEER(P), IANVEER@GMALIL)|
[EXTENTION 25 [TECHNICOTE INDIA| .COM
[BLOCK IPRIVATE LIMITED

1309 THIRD(CS (COMM.) [CS l01-07-2025 [SHIVANGI AGGARWAILSATYENDRA 9811161525 ISKSINGHLL [13.06.2025
[FLOOR (COMM)/712/20 VS MUNICIPAJKUMAR 6@GMAII .COM
[EXTENTION o5 ICORPORATION OFSINGH(P),

[BLOCK IDELHI

1309 THIRD|CS (COMM.) ICS l01-07-2025 [CENTRAL BANK OFSHADAB KHAN 19999699489 IKHANSHADABA [30.06.2025
[FLOOR (COMM)/713/20 [[NDIA VS SHRI JOY DAS| IDVOCATE@GMAI
[EXTENTION 25 IL.COM

IBLOCK

1309 THIRD[EXECTUTION |[EXECUTION l02-07-2025 [KARTIKAY IMPEXANKUR 98-11-126091  [ANKURSINGHAL |01.07.2025
[FLOOR (COMM.) (COMM.)/318/2 IPRIVATE LIMITED VSSINGHAL(P), IADVOCATE@GM
[EXTENTION 25 [ENKAY FOAM PRIVATE| JAIL.COM

[BLOCK [LIMITED

1309 THIRDOMP (DoMp (IYo2-07-2025 [MONEYWISE ISHREYAS 9899999672  |ADVSHREYASJAI [01.07.2025
[FLOOR (COMM.) (COMM.)/505/2 [FINANCIAL SERVICESJAIN(P), [N@GMAIL.COM
[EXTENTION 025 [PVT LTD VS ALI BABA|

[BLOCK [ELECTRONICS

1309 THIRD(CS (COMM.) [CS l03-07-2025 ANJU KAPOOR VS M SKASHISH 19910515215,879 [ADVLOKESH86 @ [02.07.2025
[FLOOR (COMM)/738/20 ISRIMANDER DASS AND) 9771388 IGMAIL.COM

[EXTENTION 25 ISONS

IBLOCK

1309 THIRD(CS (COMM.) [CS l05-07-2025 [NEERAJ AGGARWAL VSANANT RAO(P), (9811070396 IPANKAJKOTRA |04.07.2025
IFLOOR ((COMM)/755/20 IMUNICIPAL @YAHOO.CO.IN
[EXTENTION 25 ICORPORATION OF

[BLOCK IDELHI

1309 THIRD(CS (COMM.) [CS l05-07-2025 MS SANT ALUMINUM[UTKARSH 18459466042, [INFO@GGGUPTA |04.07.2025
[FLOOR (COMM)/757/20 IPVT LTD VS MS VANSSIGUPTA(P), 8860211682 IASSOCIATES.CO
[EXTENTION 25 JALUMINIUM  DESIGN]| M

[BLOCK ILLP NEW

1309 THIRD(CS (COMM.) [CS 05-07-2025 [VIVA BOOKS PRIVATENARENDER 9811140704 INVASHISHTA@G [04.07.2025
[FLOOR (COMM)/758/20 ILIMITED VS SHRADHA[VASHISHTA(P), [MAIL.COM

[EXTENTION 25 [BOOK DISTRIBUTORS

[BLOCK




COURT DISTRICT COURT CASETYPE CASE DATE OFPETI NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
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1309 THIRDICS (COMM.) [CS l08-07-2025 |LEVIS STRAUSS AND[SHRAVAN
[FLOOR (COMM)/772/20 ICO VS ASHOK KUMAR [BANSAL(P),
[EXTENTION 25
[BLOCK
09 THIRDOMP (DYOMP (IY09-07-2025 [TATA CAPITAL LTD. VSANISH 9811452022 JANISH_BHOLA@ [08.07.2025
[FLOOR (COMM.) (COMM.)/560/2 [IMANISH KUMAR [BHOLA(P), GMAIL.COM
[EXTENTION 025
[BLOCK
1309 THIRDIOMP (HYOMP (IY09-07-2025 [UGRO CAPITALJAMIT KUMARI9990659331 A 8.07.2025
[FLOOR (COMM.) ((COMM.)/561/20 ILIMITED VS SHIVA[SINHA IPHZ OLLA
[EXTENTION 25 [[NDUSTRIES 4264145
[BLOCK
1309 THIRDOMP (DoMp (I15-07-2025 [URGO CAPITAL LTD. VSVIBHOR 9560425989  [SUPPORT@ARVL [14.07.2025
[FLOOR (COMM.) (COMM.)/583/2 ISHREE BANKE BIHARIMATHUR IAWCHAMBERS.C
[EXTENTION 025 [NDUSTRIES AND ORS 0.IN
[BLOCK
09 THIRD(CS (COMM.) [CS 15-07-2025 [CHATURBHUJ [ROHIT 19555650460 [ROHIT. 14.07.2025
[FLOOR (COMM)/798/20 ISHARMA VS ZIRKON|GUPTA(P), IGUPTA068@GMA
[EXTENTION 25 [RENO PVT LTD IL.COM
[BLOCK
1309 THIRD(CS (COMM.) [CS 15-07-2025 [VIRENDER DAHIYA VSICHERRY 14.07.2025
IFLOOR ((COMM)/799/20 [IREEMU SETH BHAMBI [GUPTA(P),
[EXTENTION 25
[BLOCK
1309 THIRD(CS (COMM.) [CS 15-07-2025 ASHOK KUMAR RANASATYENDRA 9811161525 [SKSINGHLL 14.07.2025
[FLOOR ((COMM)/800/20) S MUNICIPAKUMAR 6@GMAII .COM
[EXTENTION 25 ICORPORATION OFSINGH(P),
IBLOCK IDELHI
1309 THIRD(CS (COMM.) [CS 16-07-2025 [VISHAL CHAIN ANDASHOK 9810176643 IASHOK [15.07.2025
[FLOOR ((COMM)/808/20| PEWELLERY PVT LTDMAHIPAL(P), IMAHIPAL (0]
[EXTENTION 25 'S RAM SARAN VERMA [YAHOO.CO.IN
[BLOCK
1309 THIRD(CS (COMM.) [CS 16-07-2025 [STATE BANK OF INDIA[TIRATH LAIj9643228307 |ADVTIRATH@G [15.07.2025
[FLOOR (COMM)/809/20 [VS SUKHDEV [VADAV(P), [MAII.COM
[EXTENTION 25
[BLOCK
1309 THIRDIOMP (DloMP (Df17-07-2025 [TATA CAPITAL LTD VSANISH 9811452022 IANISH_BHOLA@ [16.07.2025
[FLOOR (COMM.) (COMM.)/593/2 ARJUN SINGH 6190 [BHOLA(P), IGMAIL.COM
[EXTENTION 025
IBLOCK
1309 THIRD(CS (COMM.) [CS 17-07-2025 [MOHAN LALMUKUND 16.07.2025
[FLOOR (COMM)/812/20 [PROPRIETOR OF M/S[YADAV(P),
[EXTENTION 25 [UTTAM INDUSTRIES VS|
[BLOCK ISANDEEP KANSRA
[PROPRIETOR OF
ISHREE RAM|
IMACHINERY
1309 THIRDIOMP (DloMP (Df18-07-2025 [DCB BANK LTD VSANISH 9811452022 IANISH_BHOLA@® [17.07.2025
[FLOOR (COMM.) (COMM.)/603/2 IRAMCHANDER IBHOLA(P), GMAIL.COM
[EXTENTION 025 [SUKHIRAM
[BLOCK
1309 THIRDIOMP (DjoMPpP (I)18-07-2025 [DCB  BANK LTD VSANISH 9811452022 IANISH_BHOLA@ [17.07.2025
[FLOOR (COMM.) (COMM.)/605/2 ISANJAY [BHOLA(P), IGMAIL.COM
[EXTENTION 025
[BLOCK
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1309 THIRD|CS (COMM.) ICS 18-07-2025 {0811572160 IANOOPKAUSHALY(17.07.2025
[FLOOR (COMM)/816/20 VS M/S (@GMAIL.COM
[EXTENTION 25 ICLOTH HOUSE
[BLOCK
09 THIRDEXECTUTION |[EXECUTION _ [21-07-2025 [SURESH TRIPATHI VSSATYENDRA 0818384002 |ADVOCATESATY [19.07.2025
[FLOOR (COMM.) (COMM.)/350/2 IABS ENGINEERINGKUMAR [ENDRADO2@GM
[EXTENTION 025 ORKS ISHARMMA) JAIL.COM
[BLOCK
1309 THIRD(CS (COMM.) [CS [22-07-2025 [NIRMAL KUMAR JAIN[SHRAVAN 6201970125 [UNITEDMARK@ [21.07.2025
[FLOOR (COMM)/829/20 S JIWA RAM RAMANBANSAL(P), [UNITEDANDUNI
[EXTENTION 25 IKUMAR TED.COM
[BLOCK
1309 THIRDEXECTUTION |EX.COMM 426-07-2025 [SANJAY SAGAR  VSPRADEEP 9990148880 25.07.2025
[FLOOR (COMM.) JAWARD BY ARB| [SHRISTI BHARDWAJ  [KUMAR
[EXTENTION ICOMM./31/2025 ISHARMA(P),
[BLOCK
09 THIRDOMP (COMM.) (OMP I26-07-2025 |AMITABH BARANWAIAKSHAY 10350188064 [MEDHANSHU@Y [25.07.2025
[FLOOR (COMM.)/38/20 VS SBI CARDS AND [KUMAR(P), IJAHOO.CO.IN
[EXTENTION 25 [PAYMENTS SERVICES|
[BLOCK ILTD
1309 THIRDOMP (COMM.) (OMP [29-07-2025 [GOVIND ASHAN  VSANUJA 18284931062, |SERVICE@SWAR [28.07.2025
IFLOOR ((COMM.)/39/20 IVIJAY GUPTA IPETHIA(P), 0643584837  [NIMLEGAL.COM
[EXTENTION 25
[BLOCK
1309 THIRD[EXECTUTION |[EXECUTION [20-07-2025 MEENA BHAWAR LAIMUKESH 9811365575 [MUKESH_AGGA [28.07.2025
[FLOOR (COMM.) (COMM.)/369/2 IMUNOT VS RDEVISAGGARWAL IRWALX25A@YAH
[EXTENTION 025 [ENGINEERS PRIVATE| 00.CO.IN
IBLOCK ILIMITED
1309 THIRD(CS (COMM.) [CS I20-07-2025 [MOHAN LALPIYUSH 19999372128 IDVOCATEPIYUS [28.07.2025
[FLOOR (COMM)/862/20 IRATUSARIA VSMEHRA(P), [Ho01@GMAIL.CO
[EXTENTION 25 IGURLEEN KAUR M
[BLOCK
1309 THIRD(CS (COMM.) [CS 31-07-2025 [M/S SAKARNI PLASTERMAYANK 18588857741 IOFFICE@VERIIC [30.07.2025
[FLOOR (COMM)/874/20 [INDIA PVT LTD VSAGGARWAL(P), AT LECA LIN
[EXTENTION 25 VAGMOHAN
[BLOCK
ho [SH. AJAY PANDEY,CENTRAL [307 ICIVIL ICS 02-08-2025 MANJU  JAIN VS [RAHUL 7042655532 ISSAROJSINGH20 [23-07-2025
[DISTRICT JUDGE, ((COMM)/890/20 IANURADHA MAGGON |[KUMAR(P), 07@GMAIL.COM
ICOMMERCIAL COURT 25
1307 ICIVIL ICS l02-08-2025 [M/S GLOBAL MEDIKITINISHIRANJAN  [8076012688 |S—HARMASAHIL4A28-07-2025
(COMM)/887/20 ILIMITED VS M/S S PSINGH(P), IDVOCATE@GMAI
25 IAGENCIES IL.COM
1307 ICIVIL ICS l05-08-2025 [STATE BANK OF INDIA MOHD 9716757382 IPUJA.DUBEYOU [07-07-2025
(COMM)/897/20 VS M/S SAI MEDICINESSHAMEEM(P), (@GMAIL.COM
25 (THROUGH ITS PROP|
[PRADEEP KUMAR]
BHAGAT)
1307 ICIVIL ICS l07-08-2025 [SHRIKANT IMANOJ KUMAR[9211324585 IMANOJ28GAHLA [28-05-2025
(COMM)/902/20 ICHAUDHARY VS |GAHLAUT(P), [UT@GMAIL.COM
25 IGURPREET SINGH]
IGULATI
1307 ICIVIL ICS 08-08-2025 MUKUL MITTAL PROPSATYENDRA 9811161525 [SKSINGHLL6@G [28-07-2025
(COMM)/910/20 IOF M/S VIRAJ ANDKUMAR IMAIL.COM
25 ISONS VS MUNICIPALSINGH(P),
ICORPORATION OF
IDELHI AND ANR
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1307 ICS 19-08-2025 [RADHA PALLAVIDEEPAK  SINGH[9315829565 IADVDEEPAKSIN [25-09-2023
(COMM)/935/20 [EXPORTS VS [THAKUR(P), IGHOFFICIAL@G
25 IGHANSHAYM [MAIL.COM
IKARSHANBHAI
IPAGHDAL
1307 ICIVIL ICS 21-08-2025 [M/S AMAR CHEMICALRAVI 9871694660 IMAIL@CNRPART [04-08-2025
(COMM)/942/20 WORKS VS RELIANCECHAUHAN(P), [NERS
25 IRETAIL LIMITED
1307 ICIVIL ICS [22-08-2025 [HAVELLS INDIASANCHAY 9711184111 INITINKGUPTA@ [19-08-2025
(COMM)/945/20 ILIMITED AND ANR VS MEHROTRA(P), IGMAIL.COM
25 [MJ ENTERPRISES AND)
[OTHERS
1 [SH. S.S RATHI/CENTRAL [COURT ROOM[CS (COMM) _ [CS [25-07-2025 M/s RAK _ FITNESSPagriti /jain 8527506427  [lawfirm@unsolved|i1.08.2025
IDISTRICT JUDGE, 1310 (COMM)/844/20 ICONSUMER PVT LTD| egal.com
ICOMMERCIAL COURT 25 (THROUGH ITS
[DIRECTOR RAJ|
VIKRAM) Vs M/s BIG|
ICHOICE AND ORS|
TITDATIOTT 1]
ICOURT ROOM|CS (COMM) ICS 04-06-2025 ARTHANT [Surender tyagi 999993833 lsurendersuparn@gf11.08.2025
310 (COMM)/658/20 [ELECTRICALS Vs M/ Imail.com
25 [PRAMOD TELECOM|
IPRIVATE LIMITED
ICOURT ROOM|CS (COMM) ICS 17-07-2025 [HAMDARD NATIONALShivendra Pratap9953394364  [shivendra@theac [26.08.2025
1310 (COMM)/810/20 [FOUNDATION (INDIA)Singh [meco.com
25 Vs HAMDARD|
[EDUCATIONAL AND|
ICHARITABLE TRUST
ICOURT ROOM|CS (COMM) ICS 109-07-2025 [SANJEEV KUMARNirdosh Sharma [9810060720  nksadvocate3@gm[26.08.2025
1310 (COMM)/781/20 IGARG Vs NARBADA| il.com
25 [MPEX PVT LTD
hz [SH. RAVINDER BEDLJCENTRAL o1 [CS COMM 1884 /2025 01.08.2025 [PAWAN GUPTA & ORSRAHUL GUPTA 19910627480 IRAHULGADV@Y [31.07.2025
IDISTRICT JUDGE, [V/S MANOJ TIWARI & JAHOO.COM
ICOMMERCIAL COURT IORS
ko1 ICS COMM 881/2025 101.08.2025 |STATE BANK OF INDIASUNIL 19999330725 IDELHILAWYERS [30.05.2025
[V/S SARITA GUPTA [SEHRAWAT [76@YAHOO.CO.I
N
ko1 [OMP I COMM [701/2025 01.08.2025 [TATA CAPITAL LTD V/S|ANISH BHOLA  [|9811452022 IANISHBHOLA17
[FHAL SINGH (@YAHOO.COM
uo1 IOMPI COMM [702/2025 01.08.2025 [TATA CAPITAL LTD V/S|ANISH BHOLA  [|9811452022 IANISHBHOLA17
[LAKHAN SINGH (@YAHOO.COM
uo1 [MISC DJ 592/2025 01.08.2025 PJINENDER KUMARJSHASHANK
AIN Vs MANOJPANDEY
[TIWARI
ko1 EX.COMM 436/2025 02.08.2025 SMFG INDIA CREDIT]
JAWARD BY| ICO. LTID. V/S SK
IARB. COMM. [FITTING AND TUBES
ko1 ICS COMM 1885/2025 02.08.2025 [SH. PRITPAL SINGH|TANISHQ 99712366633 [TANISHQPANWA [22.07.2025
ICHAWLA V/S  M/SPANWAR [R@GMAIL.COM
ISHREE GANPATI GOLD|
[PVT LTD
ko1 °S COMM 1889/2025 02.08.2025 [SINGHI CYCLE IMPORT|SNIGDHA 18076618483 ISSADVOCACY21@[28.07.2025
[V/S SM INDUSTRIES  [SINGHI IGMAIL.COM
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uo1 MP COMM  [40/2025 12.08.2025 M/S GARG PAPER[B N GAUR 98101260070 |ADVOCATEBNGA
[UDYOG V/S M/S GARG| [UR@GMAIL.COM
IPATAER
ko1 ICS COMM 918/2025 12.08.2025 |[CANARA BANK V/S BAISUSHIL KUMAR[9868422289  [RAISUSHIL0915 [28.05.2025
IKRISHAN & ORS (@GMAL.COM
ko1 EX.COMM H41/2025 14.08.2025 M/S SHARMAANIRUDH 0868333448 IANIRUDHK79@G
IAWARD BY| [TRUNKEY ENGINEERSSSHUKLA [MAIL.COM
JARB. COMM. IPVT LTD V/S STERLING|
& WILSON PVT LTD
ko1 ICS COMM 928/2025 18.08.2025 [VIJAY KUMAR GOELSATYENDRA 9811161525 [SKSINGH116@G 7.08.2025
/S M/S BHAGAT RAMIKUMAR SINGH [MAIL.COM
IDISCOUNT BAZAR PVT|
ILTD
l1o1 IMISC DJ 640/2025 18.08.2025 PAWAN CHOTIA V/SGAURAV GILL _ [87100014969 |GAURAVGILL21@
ISAPCO BREWS INDIA| IGMAIL.COM
IPVT LTD & ORS
ko1 [MISC DJ 649/2025 [20.08.2025 [PUNIT SETHI (HUF) V/§|f(ETAN MADAN (9873140021 IKETANMADAN @
IPROVENTURE RETAIL IGMAIL.COM
[PVT LTD & ORS
ko1 [EX COMM 418/2025 28.08.2025 VEMSORE MANISH 9811529112 [ADV.MANISHSIN
[ENTERPRISES V/SISINGHAL IGHAL@GMAIL.C
[TURAN & CO. IOM
ko1 [MISC DJ 665/2025 20.08.2025 [SHARMAN CHEMICALSSANJAY GUPTA 9811271968 ISANJAYGUPTAA
/S VIKRAM SINGH IDVOCATE@YAH
00.COM
ko1 IOMP (I) COMM [757/2025 30.08.2025 [TATA CAPITAL LTD V/S]ANISH BHOLA  [|9811452022 IANISHBHOLA17
IMAHAKALESHWAR (@YAHOO.COM
[INFRATECH PVT LTD
ko1 IOMP (I) COMM [756/2025 30.08.2025 [TATA CAPITAL LTD V/S|ANISH BHOLA  [|9811452022 IANISHBHOLA17
IMAHAKALESHWAR (@YAHOO.COM
[INFRATECH PVT LTD
ko1 IOMP (I) COMM [758/2025 30.08.2025 [TATA CAPITAL LTD V/SIANISH BHOLA  [|9811452022 IANISHBHOLA17
MAHAKALESHWAR (@YAHOO.COM
[NFRATECH PVT LTD
ko1 IOMP (I) COMM [759/2025 130.08.2025 [SHRI GURU HAR RAIANISH BHOLA (9811452022 IANISHBHOLA17
ISTONE CRUSHER (@YAHOO.COM
ko1 ICS COMM 957/2025 30.08.2025 [M/S MATHRA DASSA.K. TRIVEDI 9871441764 JAKTRIVEDILAW [19.08.2025
JAHUJA AND SONS V/§ IOFFICES@GMAIL)
IDELHI TOURISM AND| L.COM
[TRANSPORTATION
13 [SH. M.K NAGPAL,CENTRAL [COURT ROOMICIVIL SUIT ICS 12-08-2025 [MS GAMMEY INDIARRAKESH 9911116314 A 20.07.25
IDISTRICT JUDGE,| o2 (COMM)/917/20 AND CO VS  MSSRIVASTAVA(P),
ICOMMERCIAL COURT 25 JACTION HOUSE
ICOURT ROOM[CIVIL SUIT ICS 104-08-2025 RADHA AGGARWAL VSVIDIT GUPTA(P), |9910995511 |JA44DEFCOL@GM|31.07.25
ko2 (COMM)/892/20 SHRI DAYA RAM JAIL.COM
25 IGOYAL
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ROOMICIVIL SUIT OMP (Df12-08-2025 [TATA CAPITAL LTD VS [KARTIK 011-26211488 [LEGAL@KATYAL

uo2 (COMM)/728/20 MOHAMMAD RIYAZIKUMAR(P), JASSOCIATES.CO

25 IAHMED (M
ICOURT ROOMICIVIL SUIT [EXCOMM +28-08-2025 [KOTAK MAHINDRASUNNY 190910574027 JALBUSLAWFIRM [NA
uo2 JAWARD BY ARB| PRIME LTD VS OMARORA(P), IS@GMAIL.COM

ICOMM/43/2025 IPRAKASH ASIWAL
ICOURT ROOMICIVIL SUIT OMP (Df13-08-2025 [TATA CAPITAL LTD VS [VIBHOR 9811326407 ISUPPORT@ARVL [NA
ko2 (COMM)/731/20 IMADHURI MADHURI  [MATHUR(P), IAWCHAMBERS.C

25 0.IN
ICOURT ROOMICIVIL SUIT ICS 22-08-2025 PREM COLOR CHEMARUN KUMAR/9810768996 JARUNYADAV1131 [08.08.25
ko2 (COMM)/946/20 IPVT LTD VS SURBHIYADAV(P), (@GMAIL.COM

25 IMULTI TEX PRINTS|

IPVT LTD

ICOURT ROOM[CIVIL SUIT IOMP (I)22-08-2025 JAXIS BANK LTD VS [VIBHOR 18811326407 [SUPPORT@ARVL [NA
o2 (COMM)/744/20 JAKSHAY KUMAR IMATHUR(P), IAWCHAMBERS.C

25 0.IN

ICOURT ROOMICIVIL SUIT IEXECUTION 28-08-2025 [RAJENDER KUMARINITIN ARORA(P), (9818189667 INITIN.ARORA465|NA
Ko2 (COMM)/416/20 IMALHOTRA \S] (@GMAIL.COM
25 [TRILOK AGGARWAL

[COURT ROOMICIVIL SUIT ICS [26-08-2025 [M/S SARDARI LAL AND|ANIL SETHI(P), [9811109342 [NA 131.07.25
ko2 (COMM)/951/20 ICOMPANY THROUGH]
25 [TS PARTNER RAJAN|

BAJAJ VS M S B P
ICONTRACTS PVT LTD|

[THROUGH ITS
InrpooTADe
ICOURT ROOMICIVIL SUIT _ |[EXECUTION  [29-08-2025A ONE MACHINEDTANIYA 0810387379 |NA INA
Ko ((COMM)/420/20 ICOMPONENTS PVT LTDMADAAN(P),
25 VS NUT HOUSE
ICOURT ROOM[CIVIL SUIT IOMP (I)29-08-2025 [TATA CAPITAL LTD VS |ANISH 9911452022 IANISH_BHOLA17 [NA
ko2 (COMM)/750/20 BHAVYABHARAT BHOLA(P), @YAHOO.COM
25 [INFRASTRUCTURE
JAND CONSTRUCTION]|
IPVT 5807
ICOURT ROOM[CIVIL SUIT IOMP (I)30-08-2025 [TATA CAPITAL LTD VSANISH 9911452022 IANISH_BHOLA17 [NA
ko2 (COMM)/760/20 M PRAKASH IBHOLA(P), (@YAHOO.COM
25
ICOURT ROOM[CIVIL SUIT __ [OMP [30-08-2025 MUKESH ARORA  VSSHANKER 0899036003  [KARTICKAY7@G |[NA
uo2 (COMM)/42/202 IKOTAK MAHINDRAKASHYAP [MAIL.COM
5 IPRIME LTD
4 [SH. ASHUTOSH|WEST ICS ICS l05-08-2025 [STATE BANK OF INDIA [SHALINI 9899408618 ISHALINIUPADHY|30-07-2025
[KUMAR, DISTRICT] (COMM)/661/20 VS HARSHDEEP SINGH[UPADHYAY(P), JAY.ADVOCATE@
VUDGE (COMMERCIAL/ 25 [PROPRIETOR OF M/S IGMAIL.COM
ICOURT) [HARSHDEEP TIMBERS|
JAND INTERIORS
ICS ICOUNTER 06-08-2025 [SHA SHARMA VS M/§|—SAMEER 9810134864 ISAMEERDEWAN1[21-07-2025
ICLAIM/39/2025 ICASTLE VALVES PVTDEWAN(P), o3 @REDIFFMAIL
[ILTD L.COM
ICS ICS 11-08-2025 M/S AMIRNAVED 9811282952 AVEDRAJPUT?78/04-08-2025
(COMM)/680/20 [ELECTROPLATING [RAJPUT(P), 9@GMAIL.COM
25 [THROUGH ITS PROP|
IMOHD ZAKI VS M/
IONEX INDUSTRIES PVT]
[LTD
ICS ICS 11-08-2025 [RAHUL PROPRIETORAKSHAY 9811039948 IADV.AKSHAYBH [31-07-2025
(COMM)/679/20 IM/S SHREE BALAJIBHASIN(P), IASIN@GMAIL.CO
25 TIRON VS SHIV RAJ| M

[PROP OF M/
IMAHADEV IRON|
INDUSTRIES AND ANR
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ICS 18-08-2025 AMIT ARORAISUNIL SINGH(P), |9654224557 JADVSUNILSINGH[13-08-2025
(COMM)/694/20 IPROPRIETOR OF M/S| IP@GMAIL.COM
25 IMARVEL GRAPHICS VS|
SAHIL SHARMA
IPROPRIETOR OF M/S|
IANTRIX
ICS ICS 21-08-2025 [M/S AQUALITEARCHIT 9599043045  [LEGAL@SIGMAL [19-08-2025
(COMM)/701/20 INDUSTRIES PRIVATESINGHAL(P), [EGAL.IN
25 ILIMITED VS JAGAﬁS
ISINGH PROPRIETO!
IOF PADMAVAT]|
[FOOTWEAR
ICS ICS 21-08-2025 [M/S RAMA IRON SCRAPMUNESH 9818230467 IMUNESHCHAUH [29-07-2025
(COMM)/702/20 THROUGH ITSCHAUHAN(P), IAN1978 @ GMAIL.
25 IPROPRIETOR SUNIY ICOM
[KUMAR DWIVEDI VS|
[HRJ STEELS PRIVATE|
[LIMITED AND ANR
ICS ICS 25-08-2025 [M/S KITPLY[RAJEEV JHA(P), 9873921590 IREJEEV)HA2004 [22-08-2025
(COMM)/720/20 [INDUSTRIES LTD VS (@YAHOO.CO.IN
o5 IM/S cP AND|
IASSOCIATES PVT LTD
ICS ICS l25-08-2025 M /S KIT MARKETINGRAJEEV JHA(P), 9873921590 IREJEEV)HA2004 [22-08-2025
(COMM)/719/20 [PVT LTD VS M/S FAST] (@YAHOO.CO.IN
25 [TRACK FURNITURE
JAND INTERIORS INDIA|
[PVT LTD
ICS ICS 25-08-2025 AUM G ELECTRONICS [RISHIKESH 19006710421 [RISHIKESHDEO!1 [11-08-2025
(COMM)/718/20 'S HKS ENTERPRISES [DEO(P), l503@GMAIL.CO
25 (M
[CS ICS 27-08-2025 |AUM G ELECTRONICS [RISHIKESH 19006710421 IRISHIKESHDEO1 [11-08-2025
(COMM)/729/20 S RANJEET|DEO(P), I503@GMAIL.CO
25 [ELECTRICAL AND| (M
[ELECTRONICS
[CS ICS 28-08-2025 MR JAGJYOTI JAINDHRUV 9971897143 [VEHAWLA@KRC [13-08-2025
(COMM)/730/20 ISOLE PROPRIETOR OFHCHAWLA(P), CO.CO.IN
25 ISUPERCIRCLE Vs
IGLADWIN  TECHGEN|
[PVT LTD THROUGH ITS|
IDIRECTOR(S)
[CS ICS 08-08-2025 MANCARE [DEEPAK 9810541666 IDEEPAKRIKHARI|05-06-2025
(COMM)/672/20 LABORATORIES  PVTRIKHARI(P), @YAHOO.CO.IN
25 [LTD Vs SHREE|
IKRISHNA ANALYTICAL
ISERVICES PVT LTD
15 |MS. VINEETA GOYAL,|/WEST ICS/(COMM)  [659/2025 05.08.2025 [CONTINENTAL [HARISH 19999011308 IADV.HKAUSHIK [04.08.2025
IDISTRICT JUDGE [PETROCHEM VS |KAUSHIK (@GMAIL.COM
COMMERCIAL IGOODWILL HI|
ICOURT)-02 IPRECISION WORK
ICS/(COMM)  [663/2025 06.08.2025 MAHASHIAN DI HATTIMANISH 9811529112 IMANGLA.IPR@G [26.07.2025
[VS. SUPRASAAD FOODSSSINGHAL [MAIL.COM
[PVT LTD
ICS/(COMM)  [675/2025 11.08.2025 |GOPAL DASS CHOPRAPPRADEEP KR[9811163300 IDABAS.ASSOCIAT|08.08.2025
[VS. M/S OPTIMA MART|DABAS [ES@GMAIL.COM
IOPC
ICS/(COMM)  [676/2025 11.08.2025 |APIS INDIA LTD VS/MUKUND YADAV (8285202359 [HARISH@BARAH[12.07.2025
[KEERTHANA PROP. OF| JAMILEGALSERVI
KT ENTERPRISES [ES.COM
ICS/(COMM)  [681/2025 12.08.2025 [BRIJLAXMI PROJECTSASHISH 18095957280  |ASHISHCHAUDH [31.07.2025
[PVT LTD VS. M/S KCTICHAUDHARY JARYADV@GMAIL
TRADING PVT LTD L.COM
ICS/(COMM)  [682/2025 12.08.2025 [PUNJAB NATIONALVISHAL TIWARI (9953180830 [TIWARIVISHAL.AJ12.07.2025
[BANK  VS. MANOJ| [DV@GMAIL.COM
IKUMAR
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ICS/(COMM)  [689/2025 14.08.2025 |AJAY GUPTA VS. SAIAANCHAL 9910969692  [BANSALAANCHA [02.08.2025
[INFOTECH [BANSAL [L210@GMAIL.CO
(M
ICS/(COMM)  [691/2025 14.08.2025 [PUNJAB NATIONALJVISHAL TIWARI (993180830 [TIWARIVISHAL.A[]31.07.2025
[BANK  VS. MANOJ| [DV@GMAIL.COM
IKUMAR
ICS/(COMM) [693/2025 18.08.2025 [ADROIT AGENCIES PVIIVIVEK SHARMA (9871129399 /IVEKSHARMA.A[09.06.2025
[LTD VS. PRAYAG]| [DVo1@GMAIL.CO
[HOSPITAL AND| M
[RESEARCH CENTER
ICS/(COMM) [697/2025 19.08.2025 [KARNATAKA BANK VS[SANDEEP SINGH (8920646070 [SANDEEPANSHL |09.08.2025
IAXAY KUMAR JAW@YAHOO.CO
M
16 [SH. RAGHUBIR SINGH WEST IOMP (Iyo1-08-2025 |AXIS BANK LIMITED |ADV. LALIT|
IDISTRICT JUDGE| (COMM)/959/20 [VS DINESH BAWRI [PANDEY(P),
COMMERCIAL 25
ICOURT)-03
IOMP (Iyo1-08-2025 [YES BANK LTD VS [KARTIK
((COMM)/960/20 [FAZLUR RAHMAN IKUMAR(P),
25
ICS 01-08-2025 [MAIDEN MARKETINGSAMARTH
(COMM)/645/20 INDIA PRIVATEKAPOOR(P),
25 [LIMITED VS
[NDIABULLS
ICITYHEIGHTS LIMITED)
FORMERLY KNOWN AS|
IniasT  goarTuoapg
IOMP (Iyo2-08-2025 ]AXIS BANK LTD VS |ADV. LALIT|
(COMM)/966/20 IGAURAV TANEJA PANDEY(P),
25
OMP (Dfo4-08-2025 [SHRIRAM FINANCEMANOJ
(COMM)/977/20 LTD VS ASIM KUMAR(P),
25
IOMP (IY04-08-2025 [SHRIRAM FINANCEMANOJ
(COMM)/974/20 LTD Vs SHYAMKUMAR(P),
o5 ISUNDER

[EXECUTION 04-08-2025 [CANARA BANK VS [RAM BHUSHAN|
(COMM)/248/20 IAJAB SINGH [PANDEY(P),
25

[EXECUTION 04-08-2025 CANARA BANK VS [RAM BHUSHAN|
(COMM)/249/20 [RUPENDER SINGH[PANDEY(P),
25 [YADAV

[EXECUTION 04-08-2025 [CANARA BANK VS [RAM BHUSHAN|

(COMM)/250/20 [RAJESH CHOUDHARY [PANDEY(P),
25
ICS l07-08-2025 M/S GAUTAM WINESSACHIN
(COMM)/665/20 [PVT LTD VS  M/SMALIK(P),
25 MILLENNIUM

[INFRAENGINEERS PVT]|

ILTD
IOMP (I11-08-2025 [YES BANK LTD VS [KARTIK

(COMM)/988/20| IDEEPAK AGARWAL  [KUMAR(P),
25
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OMP (If11-08-2025 [YES BANK LTD VS [KARTIK
(COMM)/987/20 [REKHA REKHA [KUMAR(P),
25
ICS 11-08-2025 [UNION BANK OF INDIA [KAMALJIT
((COMM)/674/20 VS S CUBE SOLUTIONSSINGH
o5 IPARTNERSHIP FIRM  [RANOT(P),
IMISC 12-08-2025 [MOHD SHARIQ SAMI [RUKBAN
IDJ/786/2025 IVS MOTHERS PRIDETYAGI(P),

[EDUCATION

[INSTITUTION PRIVATEH

[LIMITED
ICS 12-08-2025 |APIS INDIA LIMITED MUKUND
(COMM)/683/20 IVS SUPER MARCHE 37YADAV(P),
25 [TRADERS LLP
ICS 12-08-2025 [BRIJLAXMI PROJECTSASHISH
(COMM)/681/20 [PRIVATE LIMITED VS [CHOUDHURY(P),
o5 IM/S KCT TRADING|

IPRIVATE LIMITED
IOMP (I)12-08-2025 [YES BANK LTD VS |ADV. LALIT|
(COMM)/1003/2 IRAJESH KUMAR [PANDEY(P),
025
IOMP (I)12-08-2025 [YES BANK LTD VS |ADV. LALIT|
(COMM)/1002/2 IANIL GARG IPANDEY(P),
025
IOMP (I)13-08-2025 [KOTAK MAHINDRAADV. LALIT|
(COMM)/1010/2 PRIME LIMITED VS [PANDEY(P),
025 [PARVEEN VERMA

14-08-2025 |[STATE BANK OF INDIA ASHOK

((COMM)/688/20 VS JYOTI IKUMAR(P),
25
ICS l14-08-2025 [M/S NAYASASURINDER
(COMM)/690/20 ISUPERPLAST VS YOGISINGH(P),
25 [PRODUCTS
OMP (Df8-08-2025 [YES BANK LTD VS RAJKARTIK
(COMM)/1023/2 ISINGH [KUMAR(P),
025
OMP (I)18-08-2025 [YES BANK LTD VS [KARTIK
(COMM)/1022/2 IANJALI SRIVASTAVA  [KUMAR(P),
025
[EXECUTION 18-08-2025 [SH LALIT KUMARBHOOPENDRA
(COMM)/262/20 IAGGARWAL VS IRISKUMAR(P),
25 INDIA HOUSEHOLD

ISOLUTIONS  PRIVATEH

ILIMITED
OMP (Df19-08-2025 JAXIS BANK LTD VS [ADV. LALIT]
(COMM)/1030/2 [DEVADHI TRIPATHI [PANDEY(P),
025
OMP (I)19-08-2025 |AXIS BANK LTD VS |ADV. LALIT|
(COMM)/1027/2 IAMRIK SINGH [PANDEY(P),
025




NO.

COURT

DISTRICT COURT
ROOM

CASETYPE CASE
NUMBER

DATE OFPETITIONER NAMEADVOCATE

REGISTRAVS

TION

RESPONDENT
NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

OMP (Df19-08-2025 |AXIS BANK LTD VS [ADV. LALIT]
(COMM)/1028/2 IANJU SINGH [PANDEY(P),
025
OMP (Df19-08-2025 |AXIS BANK LTD VS [ADV. LALIT]
((COMM)/1025/2 IVIJAY PAL IPANDEY(P),
025
°S 19-08-2025 [SHYAM SUNDER[RAKESH
((COMM)/696/20 IAGARWAL VS  [TANWAR(P),
lo5 HEMLATA
OMP (I)20-08-2025 |ORIX LEASING ANDABID AHMAD(P),
(COMM)/1052/2 [FINANCIAL SERVICES|
025 [NDIA LTD Vs

ISHUBHAM  HOUSING|

[DEVELOPMENT

[FINANCE COMPANY|
ICS 21-08-2025 TARZAN ELECTRICALSBHASKAR
(COMM)/703/20 [PRIVATE LIMITED VS [VALI(P),
25 [TARU GOEL
IOMP (I)22-08-2025 |AXIS BANK LTD VS |ADV. LALIT|
((COMM)/1058/2 IMOHD MUSHRRAFPANDEY(P),
025 [HUSAIN
ICS [22-08-2025 [VIDCOM BUSINES K
(COMM)/706/20 ISOLUTION PVT LTD ViHARMA(P),
25 KABEERM M
ICS 22-08-2025 BANK OF BARODA VS [AKSHAY RAJ(P),
((COMM)/705/20 ISUNITA
25
IOMP (I)23-08-2025 |AXIS BANK LTD VS |ADV. LALIT|
(COMM)/1063/2 IGAURAV YADAV PANDEY(P),
025
ICS [03-08-2025 [SWAITA BANSAL VS [NAMAN RUDRA
(COMM)/714/20 IM/S USKY LOGISTICSDUTT(P),
25 [PVT LTD
ICS 23-08-2025 [STATE BANK OF INDIA [ASHOK
(COMM)/713/20 VS DAYA CHAND [KUMAR(P),
25
OMP (Iy25-08-2025 [YES BANK LTD VS [KARTIK
(COMM)/1070/2 [BIJENDER SINGH [KUMAR(P),
025
ICS 25-08-2025 JAQUALITE INDUSTRIESARCHIT
(COMM)/715/20 [PRIVATE LIMITED VS [SINGHAL(P),
25 [PINKU BANIK|

[PROPRIETOR OF SAJ|

[ENTERPRISES
IOMP (I}25-08-2025 YES BANK LTD VS [KARTIK
(COMM)/1069/2 IGAGAN KUMAR [KUMAR(P),
025
[EXECUTION 26-08-2025 ABDULLAH EBRAHIM|SWATI
(COMM)/281/20 JALI ALI AL FEDAWY VSMEHTA(P),
25 VINYL TUBES PVT LTD
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b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
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ICS 27-08-2025 [RAJAN ARORA VS S D[RISHABH
(COMM)/727/20 INTRABUILD IGULATI(P),
25
ICS 27-08-2025 M/S SHIV FIBRES PVTJAGRITI JAIN(P),
(COMM)/728/20 ILTD THROUGH ITS|
25 IDIRECTOR AR MR
[PAWAN KUMAR GOEL
VS MS AMITA GUPTA|
[PROP OF M/S KIRT]|
ICS [27-08-2025 [VIKAS MALIK VS [SHITANSHU
(COMM)/726/20 IDHAMENDRA AHUJA  [GAUR(P),
25
7 [SH. SANJEEVIWEST ICS (COMM) ICS 01-08-2025 [STATE BANK OF INDIAIKRISHNAKRSHA 9958891040  [ADVKRISHNAI41 [30.07.2025
IAGGARWAL, DISTRICIT] (COMM)/641/20 [VS PARASHURAM [RMA 1@GMAIL.COM
PUDGE (COMMERCIAL 25
ICOURT)
ICS (COMM) ICS l01-08-2025 WASIM WIREMOSHIN 9899010288  |ADV [25.07.2025
(COMM)/642/20 IMANUFACUNG PV IMOHSHIN55@G
25 ILTD VS RAVI SHANI IMAIL .COM
IOMP (I) COMM [OMP (IYo2-08-2025 |AXIS BANK LTD VS LAV [LALIT PANDEY (8130383143 I[LALITPANDEVAS [NIL
(COMM.)/969/2 [KUMAR ISOCIATES@,GMA|
025 [L.COM
[OMP () COMM[OMP (Dfo2-08-2025 [AXIS BANK LID VSLALIT PANDEY [8130383143  |LALITPANDEVAS [NIL
(COMM.)/970/2 IMOHD USMAN ISOCIATES@,GMA
025 [L.COM
ICS (COMM) IOMP (Djo4-08-2025 CANARA  BANK VSRAM BHUSHAN/9871434320 IRBP5370@YAHO [01.08.2025
((COMM.)/1008/ VAGDEEP VERMA PROP[PANDY 0.COM
2025 JAGDEEP MOVIES
[OMP () COMM[OMP (Dfo4-08-2025 [SHRIRAM _ FINANCEMANOJKUMAR [9811133644  |[MANOJKUMARO [NIL
(COMM.)/980/2 ILTD VS GULFAM KHAN [7@GMAIL.COM
025
[OMP (1) COMM[OMP (Dfo4-08-2025 SHRIRAM _ FINANCEMANOJKUMAR [9811133644  |[MANOJKUMARO [NIL
((COMM.)/981/2 ILTD VS MUSTKEEM [7@GMAIL.COM
025
IOMP (I) COMM [OMP (Iy04-08-2025 [SHRIRAM FINANCEMANOJKUMAR 9811133644 [IMANOJKUMARoO [NIL
(COMM.)/982/2 [LTD VS DOUS MOHD [7@GMAIL.COM
025
IOMP (I) COMM [OMP (IY04-08-2025 [TSC FINSERV PRIVATELALIT PANDEY (8130383143 ILALITPANDEVAS [NIL
(COMM.)/985/2 [LIMITED VS AUTO| ISOCIATES@,GMA|
lo25 [XOTICA IL.COM
ICS (COMM) ICS l05-08-2025 [KOMAL IKAMALJEET 9212609282 IKISKAMAL23@G [22.07.2025
(COMM)/660/20 INTERNATIONAL VSSINGH [MAIL.COM
25 [BALLE CHAUDHARY|
ICONSTRUCTION
ICS (COMM) ICS 11-08-2025 [UNION BANK OF INDIA[KAMALIJIT 9890410729 IPATELNAGAR@U[05.08.2025
(COMM)/678/20 [VS TRIVENI JHA PROPSINGH RANOT [NIONBANKOFIN
25 JAARADHYA FASHION IDIA.COM
ICS (COMM) ICS 12-08-2025 RAM  TRADERS VSSAHIL TALWAR 9711592772 ISAHIL@TNGLEG [05.08.2025
(COMM)/684/20 [FEATHER TOUCH IAL.IN
25
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MP (I) COMM [OMP (Df12-08-2025 [YES BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEVAS
(COMM.)/1008/ [BUNDELA INDUSTRIES ISOCIATES@,GMA|
2025 [L.COM
MP (I) COMM [OMP (Dj12-08-2025 [YES BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEVAS [NIL

(COMM.)/1009/ [RAHUL SHRIVASTAVA ISOCIATES@,GMA|
2025 [L.COM

IOMP (I) COMM [OMP (D13-08-2025 [KOTAK MAHINDRA[LALIT PANDEY (8130383143 ILALITPANDEVAS [NIL
(COMM.)/1013/2 [PRIME LIMITED VS| ISOCIATES@,GMA|
025 ISHRI RAM MOTORS IL.COM

IOMP (I) COMM [OMP (I)13-08-2025 [KOTAK MAHINDRA[LALIT PANDEY (8130383143 ILALITPANDEVAS [NIL
(COMM.)/1014/2 [PRIME LIMITED VS| ISOCIATES@,GMA|
025 INEERJA LUTHRA IL.COM

[CsS(coMM) _ [cS [14-08-2025 [FIITJEE LIMITED VSROHIT DUTTA _ [987440515 ROHIT.DUTTA@. [12-08-2025
(COMM)/692/20 [DEEPAK MUKHI ILEXPORT.
25

IOMP (I) COMM [OMP (I14-08-2025 [KOTAK MAHINDRALALIT PANDEY (8130383143 I[LALITPANDEVAS [NIL
(COMM.)/1018/2 [PRIME LIMITED VS| ISOCIATES@,GMA|
025 IAMARJEET SINGH IL.COM

[OMP (I) COMM[OMP (Dfia-08-2025 [YES BANK LTD VSLALIT PANDEY |[8130383143  |LALITPANDEVAS [NIL
(COMM.)/1019/2 IMANISH NAND ISOCIATES@,GMA
025 [L.COM

[OMP (1) COMM[OMP (Dfia-08-2025 [YES BANK LTD VSLALIT PANDEY |[8130383143  |LALITPANDEVAS [NIL
(COMM.)/1020/ IROOSHI RAMBHAJ| ISOCIATES@,GMA|
2025 ISINGH IL.COM

[OMP (1) COMM[OMP (Dfi9-08-2025 |AXIS BANK LTD VSLALIT PANDEY |[8130383143  |LALITPANDEVAS [NIL
(COMM.)/1042/2| IVASIL ISOCIATES@,GMA
025 L.COM

[OMP (1) COMM[OMP (Dli9-08-2025 |AXIS BANK LTD VSLALIT PANDEY |[8130383143  |LALITPANDEVAS [NIL
(COMM.)/1043/2] IKARUNAKAR SINGH ISOCIATES@,GMA
025 [L.COM

[OMP (I) COMM[OMP (Dfi9-08-2025 [AXIS BANK LTD VSLALIT PANDEY [8130383143  |LALITPANDEVAS [NIL
((COMM.)/1044/2| ISAHIL ISOCIATES@,GMA
025 [L.COM

IOMP (I) COMM [OMP (I)19-08-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEVAS [NIL
(COMM.)/1045/2] ISATPAL ISOCIATES@,GMA|
025 [L.COM

ICS (COMM) ICS 20-08-2025 [DUROPLY INDUSTRIESJITENDER 9968237035 JITENDERKUMA [23.07.2025
(COMM)/698/20 LTD VS SANTOSH|GAHLYAN RGHAHLYAN@G
25 ISONONE [MAIL.COM

ICS (COMM) ICS 20-08-2025 [M/S GOEL TRADERS VSLOKESH KR AGG (9811218876 ILOKESH@ACECO(07-08-2025
((COMM)/699/20 IM/S BUDDIES| INSILTUM.COM
25 [ENTERPRISES

[OMP (I) COMM [OMP (I)21-08-2025 [ORIX ~ CORPORATIONABID AHMAD 9213142242 IABIDAHMADADV|NIL
(COMM.)/1053/2] [INDIA LIMITED VS IOCATE@GMAIL.
025 IVIRAJ AGGARWAL ICOM
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ICS (COMM) ICS 26-08-2025 [ONEg7 JABHAY AREN 19910634753 IS.DHOUNDIYAL [21.08.2025
(COMM)/723/20 ICOMMUNICATIONS (@SATKRISHNAAS|
25 ILIMITED VS NEW HAIR| ISOCIATES.COM
[PALACE PRIVATE|
ILIMITED
MP (I) COMM [OMP (Dj29-08-2025 [YES BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEVAS [NIL
(COMM.)/1080/ ISUNITA PREM CHAND ISOCIATES@,GMA|
2025 [L.COM
IOMP (I) COMM [OMP (Dj29-08-2025 [YES BANK LTD VS AJAY|LALIT PANDEY (8130383143 ILALITPANDEVAS [NIL
(COMM.)/1081/2 IGHILDIYAL ISOCIATES@,GMA|
025 [L.COM
IOMP (I) COMM [OMP (I)29-08-2025 [YES BANK LTD VSLALIT PANDEY 8130383143 ILALITPANDEVAS [NIL
(COMM.)/1082/2| ISEEMA MALHOTRA ISOCIATES@,GMA|
025 IL.COM
[OMP (I) COMM[OMP (D29-08-2025 [YES BANK LID VSLALIT PANDEY |[8130383143  |[LALITPANDEVAS |NIL
(COMM.)/1083/2| IADITYA VERMA ISOCIATES@,GMA|
025 IL.COM
[OMP (I) COMM[OMP (D29-08-2025 [YES BANK LTD VSLALIT PANDEY |[8130383143  |LALITPANDEVAS |NIL
(COMM.)/1084/ ISHIVAM MISHRA ISOCIATES@,GMA|
2025 1L.COM
[OMP (I) COMM[OMP (Dl29-08-2025 [YES BANK LTD VSLALIT PANDEY |[8130383143  |LALITPANDEVAS [NIL
(COMM.)/1085/2] [HIMADRI LODHI ISOCIATES@,GMA|
025 [L.COM
[OMP (1) COMM[OMP (Dl29-08-2025 [YES BANK LTD VSLALIT PANDEY |[8130383143  |LALITPANDEVAS [NIL
(COMM.)/1086/ IKIRAN KAPOOR ISOCIATES@,GMA|
2025 IL.COM
[OMP (1) COMM[OMP (Dl29-08-2025 [YES BANK LTD VSLALIT PANDEY |[8130383143  |LALITPANDEVAS [NIL
(COMM.)/1087/2 ISUNIL KUMAR ISOCIATES@,GMA
025 L.COM
loMP MISqOMP MISCJ30-08-2025 [AXIS BANK LTD VSLALIT PANDEY |[8130383143  |LALITPANDEVAS [NIL
(COMM) (COMM.)/1/2025| ISAYANM MITTAL ISOCIATES@,GMA
IL.COM
ICS (COMM) ICS 130-08-2025 JAQUALITE INDUSTRIESARCHIT SEHGAL [9599043045  [LEGAL@SIGMAL [27.08.2025
(COMM)/732/20 [PRIVATE LIMITED VS| [EGAL.IN
25 MOHAMMED ASLAM
ICS (COMM) ICS 30-08-2025 [AUMGELECTRONICSTH[RISHIKESH DEO [837 5016966  [RANA.AAKASH99 [11-08-2025
(COMM)/733/20 [ROUGHITSPROPRAVIK 1@GMAIL.COM
25 [UMAR A
[UTKARSHESALES
ICS (COMM) ICS 130-08-2025 MR SHUBHAM  VSDHRUV SURANA (9836411111 IDHRUVSURANA [26-08-2025
(COMM)/734/20 INEHA KAUSHAL (@GMAIL.COM
25
ICS (COMM) ICS 130-08-2025 [DUROPLY INDUSTRIESJITENDER 9968237035  PITENDERKUMA [23-07-2025
(COMM)/735/20 LTD VS SH RAKESHGAHLYAN RGHAHLYAN@G
25 IKUMAR DUNGARWAL [MAIL.COM
[OMP (I) COMM [OMP (I)30-08-2025 [YES BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEVAS [NIL
(COMM.)/1089/ [RANA TRAVELS| ISOCIATES@,GMA|
2025 IPRIVATE LIMITED IL.COM
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MP (I) COMM [OMP (D[30-08-2025 JFC LEASING PRIVATEBHAGAT SINGH (9810133410 IBHAGATSINGHIS
(COMM.)/1090/ [LIMITED VS TARUN| (@YAHOO.COM
2025 ISRIVASTAVA
MP (I) COMM [OMP (D}30-08-2025 [YES BANK LTD VS MS[LALIT PANDEY (8130383143 ILALITPANDEVAS [NIL
(COMM.)/1091/2 ISEHRAWAT  MARBLE| ISOCIATES@,GMA|
025 IAND TILES IL.COM
18 [SH. AJAY GUPTA,WEST ICS ICS 01-08-2025 [SARAOGI SUPER SALES[VARUN BEDI 8285672608  |ADVOCATEVARU [29.07.2025
IDISTRICT JUDGE| (COMM)/643/2|(COMM)/643/20 [PVT LTD VS SHADAB| [INBEDI@GMAIL.C
COMMERCIAL COURT)) 025 25 ZAFAR IOM
ICS ICS 01-08-2025 [SATYAPAL MITTAL VSO. P. GUPTA 9868005927 [INFO@KNOWLE [3.07.2025
(COMM)/644/2|{(COMM)/644/20 [ELSA ELECTRONICS Al IX.IN
025 25 IPARTNERSHIP FIRM
Ics [cs [02-08-2025 [DILEEP SHARMA PROWH K|0899454835  |RKS108@GMAIL. [31.07.2025
(COMM)/647/2|(COMM)/647/20 lOF SILVERLINESHUKLA coM
025 25 [INCORPORATION VS
IANSH RANA PROP OH
IAR ENTERPRISES
Ics [cs [02-08-2025 [MS PRANEEETVIKAS AZAD 9999234931 |AZADASSOCIATE [26.05.2025
(COMM)/648/2|(COMM)/648/20| INETWORK AND| @GMAIL.COM
025 25 [TELECOM Vs DT
INETWORK AND|
TELECOM
[CS ICS 105-08-2025 |STATE BANK OF INDIAISHALINI 19899408618 |S—HALINIUPADHY30.0742025
(COMM)/657/2|(COMM)/657/20 'S LAKHAN MATHUR [UPADHYAY JAY. ADVOCATE@
025 o5 GMAIL.COM
[CS ICS 105-08-2025 |STATE BANK OF INDIAISHALINI 19899408618 ISHALINIUPADHY/|30.07.2025
(COMM)/658/2|(COMM)/658/20 VS  VINAY KUMARUPADHYAY JAY. ADVOCATE@
025 25 ISHARMA IGMAIL.COM
[CS ICS 06-08-2025 [SARAOGI SUPER SALESVARUN BEDI 18285672608 [ADVOCATEVARU [29.07.2025
(COMM)/662/2|(COMM)/662/20 PVT LTD VS HEMA SAO BEDI@GMAIL.C
025 25 iOM
ICS ICS 11-08-2025 |SH, DHEE] S ANJEEV KUMAR[9205601890 [NOT PROVIDED [04.08.2025
(COMM)/673/2|(COMM)/673/20 [NAWRIYA Vs ARWAL
025 25 [KUMAR BAGA
ICS ICS 12-08-2025 [M/S SMART|KARAN ATTRI 8851547492 IADVOCATES@LE [14.07.2025
(COMM)/685/2|(COMM)/685/20 [ENTERPRISES \E| [XPRACTICA.COM
025 25 [WOODHILL
INFRASTRUCTURE
ILIMITED
ICS ICS 13-08-2025 [PRAVEEN KUMAR[RAVINDER 9871513364 IRAVINDERKUMA [21.05.2025
(COMM)/686/2|(COMM)/686/20 [RATHORE VS THIRDKUMAR [R1031969 @ GMAI
025 25 [EYE JEAN CO| IL.COM
IMANAGING
ICS CS 14-08-2025 [YADUVANSHI [HITESH CHOPRA 8178800668  [CONTACTTOCCA [04.08.2025
(COMM)/687/2|(COMM)/687/20 IPOLYMERS PVT LTD VS| (@GMAIL.COM
025 25 IM/S GANPAT]|
[POLYMERS
ICS ICS 21-08-2025 MULTI CREDIT PVTICHIRAG ARORA [9716884477 ILAWILUENCE7@ [07.04.2025
(COMM)/700/2|(COMM)/700/20| ILTD VS DHARM SEN| IGMAIL.COM
025 25 [SINGH
[OMP (HoMP (I)23-08-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILEGAL@KATYAL [28.06.2025
(COMM.)/1059 [(COMM.)/1059/2] DITENDER KUMAR JASSOCIATES.CO
2025 025 M
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ICS ICS 27-08-2025 [LILY KOHLI VS 9811165700 PRANALEGALA [08.08.2025
(COMM)/724/2|(COMM)/724/20 IVAIBHAV KOHLI ISSOCIATES@GM
025 25 IAIL.COM
ICS ICS 27-08-2025 |G K RANGWALA AND[V S SHARMA 18802200600 [ADV.VSSHARMA(|26.08.2025
(COMM)/725/2 [(COMM)/725/20 ICO PVT LTD VS M/S| @GMAIL.COM
025 25 IMANIBHADRA
[DYECHEM
ICOUNTER ICOUNTER 29-08-2025 NEHA SINGH VSABHAY PANDEY (9958760086 [ADVOCATEABHA [25.07.2025
ICLAIM/43/202 |[CLAIM/43/2025 INEERAJ MOHAN YPANDEY@GMAI
5 IL.COM
19 [SH. NARESH KUMARWEST [EX.COMM {EX.COMM H01-08-2025 MEGHA GUPTA|
IMALHOTRA, DISTRICT] IAWARD BYJAWARD BY ARB| [THROUGH SPA VS M/S|
PDUDGE (COMMERCIAL JARB. ICOMM./49/2025 ISHREE FOODS
ICOURT) ICOMM./49/202|
5
IOMP (DOMP (IYo1-08-2025 [YES BANK LTD VS BABY[KARTIK KUMAR 011-26211488  [LEGAL@KATYAL [30-07-2025
(COMM.)/955/ [(COMM.)/955/2 RAJ JASSOCIATES.CO
2025 025 M
loMP (DjoMP (Djo1-08-2025 [YES BANK LTID VSKARTIK KUMAR [011-26211488 |LEGAL@KATYAL [30-07-2025
(COMM.)/956/ [(COMM.)/956/2 IDINESH KUMAR| JASSOCIATES.CO
2025 025 ISHARMA M
[OMP (DOMP (Djo1-08-2025 [YES BANK LTD VSKARTIK KUMAR 011-26211488 [LEGAL@KATYAL [30-07-2025
(COMM.)/957/ [(COMM.)/957/2 RANVEER MISHRILAL IASSOCIATES.CO
2025 025 (M
[OMP (DOMP (Djo1-08-2025 JAXIS BANK LTD VSLALIT PANDEY 18130383143 ILALITPANDEYAD|01-08-2025
(COMM.)/958/ [(COMM.)/958/2 ISAJAN KAPOOR @GMAIL.COM
2025 025
[EXECUTION |EXECUTION 02-08-2025 CHANDER MOHAN|
(COMM.)/247/ [(COMM.)/247/2 DUGGAL VS  M/S|
2025 025 [FOODVISTA INDIA PVT]
ILTD
ICS l02-08-2025 [FUJIYAMA POWERANANT RAO 9873385561 ISHYAMPHOOLB [01-08-2025
(COMM)/652/2|(COMM)/652/20 ISYSTEMS LTD \E| I[HATI@GMAIL.CO|
025 25 IGANESH KUMAR| (M
[YADAV
ICS ICS 02-08-2025 IDILEEP SHARMA PROiAKESH KUMARI9899454835 IRKS108@GMAIL. [31-07-2025
(COMM)/653/2|(COMM)/653/20 IOF SILVER LINESHUKLA ICOM
025 25 [INCORPORATION VS|
IRAVINDER SHARMA|
[PROP OF OM PLASTIC
IOMP (HYompP (Iy02-08-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|01-08-2025
(COMM.)/971/2{(COMM.)/971/20| [PUNAM GUPTA IV@GMAIL.COM
025 25
MP (Homp (Djo2-08-2025 AXIS BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD|01-08-2025
(COMM.)/972/ [(COMM.)/972/2 IKSHITIJ SHARMA IV@GMAIL.COM
2025 025
MP (DOMP (Djo2-08-2025 AXIS BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD01-08-2025
(COMM.)/973/ [(COMM.)/973/2 IRAHUL MALIK IV@GMAIL.COM
2025 025
IOMP (HoMP (IYo4-08-2025 [SHRIRAM FINANCEMANOJ KUMAR (9811133644 1-08-2025
(COMM.)/978/ |(COMM.)/978/2 ILTD VS MUSTAK
2025 025
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MP (nyomp (Djo4-08-2025 [SHRIRAM FINANCEMANOJ KUMAR (9811133644 1-08-2025
(COMM.)/979/ [(COMM.)/979/2 ILTD VS SHAMEEM|
2025 025 IAHMED
[EX.COMM {EX.COMM H06-08-2025 [KOTAK MAHINDRA|
JAWARD BYAWARD BY ARB| [PRIME LTD VS HAR]|
IARB. ICOMM. /51/2025 INARAYAN
ICOMM./51/202
5
ICS ICS 07-08-2025 ROHAN JUNEJA VSPRATYAARK 7503710142 ISHREELEXOFFIC[05-08-2025
(COMM)/664/2|(COMM)/664/20 [PETPAI [VATSA [E@GMAIL.COM
025 25 [TECHNOLOGIES PV
[ILTD
[EXECUTION [EXECUTION 08-08-2025 [NTC LOGISTICS INDIA|
(COMM.)/254/ [(COMM.)/254/2 IPVT LTD VS SURESH|
2025 025 IKUMAR PROPRIETOR|
IOF MS S K RICH
[INTERNATIONAL
Ics [cs 08-08-2025 [ASICS  CORPORATION[SHRAVAN 6201970125  [UNITEDMARK®@ |o7-08-2025
(COMM)/666/2|(COMM)/666/20 [VS ASHOK KUMAR [BANSAL [UNITEDANDUNI
025 25 [TED.COM
Ics [cs 08-08-2025 PITENDER SINGH VSPITENDER 0811891144 [Y.MAYANK@GM [06-08-2025
(COMM)/667/2|(COMM)/667/20 ISANDEEP ERMA JAIL.COM
025 25
[CS ICS 08-08-2025 [FIITJEE LIMITED VIRAJ LATHA9874405157 ROHIT.DUTTA@ [06-08-2025
(COMM)/668/2|(COMM)/668/20 [DEEPAK MUKHI IKOTNI ILEXPORT.IN
025 25
[CS ICS 11-08-2025 [UNION BANK OF INDIAKAMALJIT 19890410729 IKAMALJITSINGH|08-08-2025
(COMM)/677/2|(COMM)/677/20 VS MOHD  WASIM|SINGH RANOT IRANOT@GMAIL.
025 25 JANSARIPROP U CON| ICOM
[SHIRTS
[OMP (DoMP (Dfi1-08-2025 [YES BANK LTD VSKARTIK KUMAR 011-26211488 [LEGAL@KATYAL [07-08-2025
(COMM.)/991/ |[(COMM.)/991/20 IPAWAN KUMAR IASSOCIATES.CO
2025 25 (M
(OMP (DoMP (Dfi1-08-2025 [YES BANK LTD VSKARTIK KUMAR 011-26211488 [LEGAL@KATYAL [07-08-2025
(COMM.)/992/ |(COMM.)/992/2 IANKIT JUNEJA JASSOCTATES.CO
2025 025 (M
IOMP (HYomP (If11-08-2025 [YES BANK LTD VSKARTIK KUMAR 011-26211488 |LEGAL@KATYAL [07-08-2025
(COMM.)/993/ [(COMM.)/993/2 ICHHAYA BHARANA IASSOCIATES.CO
2025 025 (M
IOMP (Hyomp (I)11-08-2025 [YES BANK LTD VS SHIVIKARTIK KUMAR [011-26211488 |[LEGAL@KATYAL |07-08-2025
(COMM.)/994/ [(COMM.)/994/2 IMURAT GUPTA JASSOCIATES.CO
2025 025 M
[EX.COMM HEX.COMM +12-08-2025 [PRAVEEN KUMAR JAIN|
JAWARD BYAWARD BY ARB| [VS SMOOTH MOTOR
IARB. ICOMM./53/2025
ICOMM./53/202
5
[EXECUTION [EXECUTION 12-08-2025 M/S OP AND SONS|
(COMM.)/255/ [(COMM.)/255/2 [TRADERS PVT LTD VS|
2025 025 IMAMTA PORWAL
MISC IMISC 12-08-2025 [DHEERAJ SHARMA VSANSHUL JAIN 9899998243  JAROPJAIN@GMA 08-08-2025
IDJ/785/2025 [DJ/785/2025 IAJAY JAIN IL.COM
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MP (HyompP (Dft2-08-2025 [YES BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD[11-08-2025
(COMM.)/998/ [(COMM.)/998/2 ISUNIL KUMAR IV@GMAIL.COM
2025 025
MP (DOMP (Dj12-08-2025 [YES BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD[11-08-2025
(COMM.)/999/ |[(COMM.)/999/2 MOHMMED DILSHAD [V@GMAIL.COM
2025 025
IOMP (DomMp (Dj12-08-2025 [YES BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD[11-08-2025
(COMM.)/1000 |(COMM.)/1000/ IGAJENDER SINGH [V@GMAIL.COM
2025 2025
IOMP (DoMP (Df12-08-2025 [YES BANK LTD VS[LALIT PANDEY 18130383143 ILALITPANDEYAD[11-08-2025
(COMM.)/1001/|(COMM.)/1001/2 [KLSHOR GUPTA @GMAIL.COM
2025 025
loMP (DjoMP (Dfi3-08-2025 [KOTAK _ MAHINDRA[LALIT PANDEY [8130383143  |LALITPANDEYAD[12-08-2025
(COMM.)/1012/|(COMM.)/1012/2 [PRIME LIMITED VS| @GMAIL.COM
2025 025 IASIF NAYAR
IOMP (IYOMP (I)14-08-2025 [YES BANK LTD VS
(COMM.)/1017/|(COMM.)/1017/2 ISUKHVINDER SINGH
2025 025
[EXECUTION [EXECUTION 18-08-2025 [PANKAJ JAIN|
(COMM.)/264/ [(COMM.)/264/2 PROPRIETOR M/S|
2025 025 MAHAVIR PLY AND)|
WOOD VS SMT SHIKHA|
JAGGARWAL
IPROPRIETOR BANSAL
Irrpon AND
[EXECUTION [EXECUTION 18-08-2025 [SARAOGI SUPER SALES|
(COMM.)/265/ [(COMM.)/265/2 PVT LTD VS MANISH|
2025 025 [KUMAR RANKA
[CS ICS 18-08-2025 MUKESH TREHAN VSSHALU KARDAM 9811041494 IRADHEYSHYAMA12-08-2025
(COMM)/695/2|(COMM)/695/20 JANAHITA BROADWAY] IDV@GMAIL.COM
025 25 ISERVICES
(OMP (DoMP (Df18-08-2025 [YES BANK LTD VSKARTIK KUMAR 011-26211488 [LEGAL@KATYAL [14-08-2025
(COMM.)/1024 |(COMM.)/1024/2] ISUNNY NAKUL SINGH JASSOCTATES.CO
2025 025 (M
IOMP (HYomP (I)19-08-2025 |AXIS BANK LTD VSLALIT PANDEY 8130383143 ILALITPANDEYAD [16-08-2025
(COMM.)/1046 |(COMM.)/1046/2] ISWEETY PETERS [V@GMAIL.COM
2025 025
IOMP (Homp (I)19-08-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD [16-08-2025
(COMM.)/1047/[(COMM.)/1047/2| ISUKHJINDER ~ SINGH| IV@GMAIL.COM
2025 025 JAURA
MP (nomp (Df19-08-2025 AXIS BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD [16-08-2025
(COMM.)/1048 [(COMM.)/1048/ JANAND RANT IV@GMAIL.COM
2025 2025
MP (DOMP (Df19-08-2025 AXIS BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD[16-08-2025
((COMM.)/1049 [(COMM.)/1049/2) IKAUSHLENDRA SINGH IV@GMAIL.COM
2025 025
IOMP (HoMP (I)19-08-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD [16-08-2025
(COMM.)/1050 |(COMM.)/1050/2| [HARMINDER KAUR [V@GMAIL.COM
2025 025
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MP (nyomp (Df19-08-2025 AXIS BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD[16-08-2025
(COMM.)/1051/[(COMM.)/1051/2 [URMILA PAL IV@GMAIL.COM
2025 025

20 [SH. PULASTYANEW DELHI [t ICS(COMM) 611/2025 01.08.2025 [SKYWAYS AIRABHISHEK 9891138990 IADVOCATE.ABHI [11.07.2025
[PARAMCHALA, 611/2025 ISERVICES LTD. VS/KUMAR ISHEKKUMAR@G
IDISTRICT JUDGE| IAKBAR EXPRESS| [MAIL.COM

COMMERCIAL ICARGO PVT. LTD.
ICOURT)-01
L ICS(COMM) 610/2025 01.08.2025 |STATE BANK OF INDIANAVRUTI OJHA8376043196 AVRUTITYAGI (04.07.2025
610/2025 [VS. SWAPNIL CHHETRI |AND (@GMAIL.COM
IGAGANPREET
ISINGH
It [OMP(COMM) [115/2025 104.08.2025 [UNION BANK OF INDIAKARAN GOVEL (9899383271 [ACGCKARANGOV [24.07.2025
VS. SUNAMIA| [EL@GMAIL.COM
IKNITWEARS
n [OMP(COMM). [116/2025 04.08.2025 [PRASAD BHARATIUDDYAM 8860507980  |[UDDYAM.MUKH [30.07.2025
(BROADCASTING MUKHERJEE I[ERJEE@GMAIL.C
ICORPORATION OF| IOM
[NDIA) & ANR. VS|
[TRANS IMAGE|
ICORPORATION
n ICS(COMMM)__ [619/2025 [07.08.2025 [SBI VS SUKHWINDER|VINAY KUMAR _ [/982275426  [KUMARVINAY65 [29.07.2025
ISINGH (@GMAIL.COM
il [EX.COMM 57/2025 08.08.2025 [DAFFODIL SOFTWAREKHURANA AND9654782712, IAMARJEET@KH [24.07.2025
IAWARD BY| PVT. LTD. VS. M/S PASKHURANA 9910107360  |[URANAANDKHU
IARB. COMM [DIGITAL PVT LTD [RANA.COM,
[YASHIKA@KHUR
IANAANDKHURA
A.COM
L ICS(COMM) 626/2025 08.08.2025 M./S SOL-WAVEJITENDER  KR{9810511644 IADVJITEN@YAH f17.07.2025
610/2025 [TECHNOLOGIE S INDIAGARG 00.COM

[PVT. LTD. VS. M/S JSM|
[ENERGY PVT. LTD &

IORS.

i IARB.A.(COMM)[12/2025 08.08.2025 [M/S YAZDANI STEEL &ANJUMAN 9818408960, |ANJUMANTRIPA [02.08.2025
IPOWER LTD. VS/TRIPATHY 7008604782  [THY09@GMAIL.C
[UNION OF INDIA SHEEL PATHAK IOM

L ICS(COMM.) 627/2025 11.08.2025 M/S FERNS CARGOSANTOSH 7291971240 IMOHIT.9250@G [07.04.2025
[EXPRESS PVT LTD. VS/PANDEY & YASH| IMAIL.COM
IM/S ARROW XPRESSMAURYA
ISOLUTIONS PVT LTD

L ICS(COMM) 632/2025 12.08.2025 [M/S SPARK|VIVEK SHARMA (9811213765 IVEKSHARMAL [15.07.2025
[TECHNOLOGIES PVT, JAWYERS@GMALIL)|
ILTD VS. NATIONAL .COM
[INFORMATICS CENTRE|
ISERVICES
[INCORPORATED AND)|
ANID

L ICS(COMM) 631/2025 12.08.2025 M./S VAANIKAISEWA SINGH 199990637601 |ADVOCATE.SEW [04.08.2025
ICREATIONS VS. MRS JASINGH@GMAIL.|
IMANDEEP KAUR ICOM

1l ICS(COMM) 630/2025 12.08.2025 [STATE BANK OF INDIASHALINI 9899408618 ISJTALINIADVOCA|30.07.2025
[VS. KUMAR KHAWAS [UPADHYAY [TE@GMAIL.COM

il [CS(COMM) 629/2025 12.08.2025 [STATE BANK OF INDIASHALINI 9899408618 ISHALINIUPADHY/|30.07.2025
[VS. CHIRAG BANSAL  [UPADHYAY JAY.ADVOCATE@

IGMAIL.COM
It ICS(COMM) 635/2025 13.08.2025 M/S REALISTICIBHARAT GUPTA/|9810444651, ILEGISTAUXILIAR[06.06.2025

IREALTORS PVT. LTDJVARUN  TYAGI9899196975  [Y@GMAIL.COM
VS. PUNEET KOHLI &ADVOCATES THH
ORS. LEGIST
JAUXILIARY
JADVOCATES &

hooar
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MP(COMM) [120/2025 13.08.2025 [VINAY TANWAR @VIKAS KUMAR9818068661 ADVOCATEVIKAS28.07.2025

[VINAY SINGH TANWARSINGH ISINGH@YAHOO.]
S. MR. MUNISH] IN
[KUMAR AGGARWAL
JAND ANR.
il [CS(COMM) 644/2025 18.08.2025 [FLAVIANT NETWORKSANSKAR 7838837246, [SNBLEGAL.LITIG [10.08.2025
[PVT. LTD. VSJAGGARWAL ANDI9999239545 |ATION@GMAIL.C|
TELEGRAM FZ-LLCBHAVYA KOHLI IOM
IAND ANR.
1l ICS(COMM). 648/2025 19.08.2025 [UNION BANK OF INDIALEX STABILIS 9312872882 OT AVAILABLE [06.08.2025

[VS. MS. TAHIRA

L ICS(COMMo 647/2025 19.08.2025 [KRBL LIMITED VS|UNITED ANDI9990389539  [UNITEDMARK@ [25.07.2025
[KESHO FOOD AND|UNITED [UNITEDANDUNI
IBEVERAGE PVT. LTD. & [TED.COM
IORS.

n IOMP(COMM) _ [124/2025 [20.08.2025 [UNION OF INDIA VSJVINOD KUMAR[9811603482  [VINOD.KUMAR.R|04.08.2025
[KAILASH ELECTRORAI JAl@GMAIL.COM
[POWER LLP

n ICS(COMM) __ [654/2025 [20.08.2025 [BATRA PAPERS & ORSNAKUL KHANNA 9910681480, |ADVOCATENAKU [14.10.2024
S. AG PACKAGING &ASHUTOSH 9811023003 ILKHANNA@GMA
IORS. [BHARGAVA IL.COM

il [OMP(COMM) [126/2025 21.08.2025 [UNION OF INDIA VS[MS. KALPANA,9818053678 IKALPANASRIVAS |05.08.2025
M JAINSR. PANEL TAVA70017@GM
[ENTERPRISES ICOUNSEL JAIL.COM

L ICS(COMM) 656/2025 22.08.2025 [CANARA BANKICHITRA 9212888057  [NOT AVAILABLE [01.07.2025
[ERSTWHILE IMALHOTRA

ISYNDICATE BANK VS/ASSOCIATES
[R.M. SINHA( RAJ|

IMOHAN SINHA)
il ICS(COMM.) 659/2025 23.08.2025 [KRISHAN KUMAR SOLE[YATINDER 9717212158 ILITIGATIONS@Y [11.07.2025
IPROPRIETOR OF M/S[BAINSLA IBLEGAL.IN
[BALAJI GLOWTICS VS|
JAILAXMI
[ENTERPRISES PVT|
ILTD. AND ORS.
il ICS(COMM) 663/2025 25.08.2025 ARJUN KANT & ANRJINDRESH 18968878981 TPUL@CLAVIUS |07.08.2025
IVS. DARWIN[UPADHYAY AND| ILEGAL.COM
[PLATFORM GROUP OFVIPUL AGARWAL|
ICOMPANIES & ORS.
L IOMP(COMM) [130/2025 25.08.2025 [MS OCTAVIOUS TEASETHI LAW[9891788743 ISETHILAWOFFIC [28.07.2025
IAND INDUSTRIES LTDOFFICES [ES@GMAIL.COM

[VS. UNION OF INDIA

L [EX(COMM) 67/2025 25.08.2025 DR PRABJIT SINGHDEEPANSHU 011-44725400, |DSLEGAL2018@G/07.08.2025
AWARD ~ BY| IGILL VS. M/S SAYAPAIN/ SONIAl9711512689  [MAIL.COM
IARB. COMM [HOMES PRIVATEARBOL &
ILIMITED [SHAANTANU
AIN
1l ICS(COMM) 670/2025 27.08.2025 [SHUBHAM GOLDIEE[UNITED ANDI26843455, 19.08.2025
[MASALE PVT. LTD. VS |UNITED 146560881 IRISHI@UNITEDA
INGS AGRO PVT. LTD. [NDUNITED.COM
L MP(COMM) [134/2025 27.08.2025 [NATIONAL PROJECTSPPARITOSH 9810100237 IPARITOSHBUDHI[23.08.2025
ICONSTRUCTION [BUDHIRAJA [RAJA248 @GMAI
ICORPORATION A& IL.COM

[LURI WATER SYSTEMS|
[[NDIA PVT. LTD.

It ICS(COMM) 669/2025 27.08.2025 M/S BCH ELECTRICUITENDER 9811550817 JVASHISHT @GM [12.06.2025
[LIMITED VS. M/SVASHISHT & CO. JAIL.COM
IADLER ENSERV &
[OTHERS
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MP(COMM) [133/2025 27.08.2025 [MR. KAMAL KANT VS|UTKARSH 19910572261 [UTKARSHBHARG|25.08.2025
IM/S SBI CARDS ANDBHARGAVA JAVAINDIA@GMA
[PAYMENT SERVICES|( AJAY] IL.COM
[LTD. & ANR. [PACHAURI)
1l MP(COMM) [132/2025 27.08.2025 [UNION OF I NDIA VS[RUBY 9958899011 IRUBYGAUTAMA [28.07.2025
IM/S JAI PRAKASH & [DV@GMAILC.OM
ISONS
il [OMP(COMM) [135/2025 29.08.2025 [SMT SUSHMA SINGHAJAY KUMAR(8178986472, IPKAJAY.ADV123 [05.08.2025
VS. M/S AGILUSTIWARI 8860272688  |@GMAIL.COM
IDIAGNOSTICS LTD
it [CS(COMM) 673/2025 [29.08.2025 [LINK _ LOGISTICS __ [SHIVAM 9654545855  [LEGAL@SHIVAM [24.07.2025
IMANAGEMENT PVT{SHARMA ISHARMA.INFO
ILTD. VS. ARTIUS|
[NTERIOR PRODUCTS
[PVT. LTD.
n IOMP(COMM) _ [136/2025 [30.08.2025 [LALIT KALA AKADEMI[V.S.R. KRISHNA [9891205519  [VSRKRISHNA.ER [27.08.2025
VS. SHOWCRAFT] 4o@GMAIL.COM
[PRODUCTION PVT|
ILTD.
21 EH BALWANT  RAINEW DELHI b5 Ics cS 01-08-2025 [STATE BANK OF INDIA [NAVRUTI 8376043196 |[NAVRUTITYAGI [17.07.2025
 ANSAL, DISTRICT (COMM)/609/2|(COMM)/609/20| S RANJIT SINGHIOJHA(P), (@GMAIL.COM
PUDGE (COMMERCIAL 025 25 [BISHT
ICOURT)
25 [CS ICS 04-08-2025 [SUMEET 19953154353 [SUPRAPARTNER [26.07.2025
(COMM)/614/2|(COMM)/614/20 IANAND(P), ISLEGAL @
025 o5 IGMAIL.COM
25 [CS ICS l05-08-2025 [SAURABH 19953858787 ISAURABH.BINDA[30.07.2025
(COMM)/615/2 |(COMM)/615/20 BINDAL(P), L@FOXMANDAL.
025 25 N
25 [CS ICS 08-08-2025 [SUSHIL 9818900024  [SSALEGAL.09@G [04.08.2025
(COMM)/625/2|(COMM)/625/20 ISHUKLA(P), IMAIL.COM
025 25
25 ICS ICS 11-08-2025 ISAHIL 19868999991 IADV.SHUBHAM2 [06.08.2025
(COMM)/628/2|(COMM)/628/20| ISANSANWAL(P), 3@GMAIL.COM:
025 25
25 ICS ICS 18-08-2025 'ARUN 9818365119 INOT PROVIDED [11.08.2025
(COMM)/643/2|(COMM)/643/20 ICHANDIOK(P),
025 25
25 ICS ICS 19-08-2025 ISHAILEN 9818558690 IADVOCATE.SHALI [06.06.2025
(COMM)/649/2|(COMM)/649/20 [BHATIA(P), ILENBHATIA89@
025 25 IGMAIL.COM
25 ICS ICS [22-08-2025 [SURENDRA 9868520336  [SNPADV88@GMA[19.08.2025
(COMM)/657/2|(COMM)/657/20 INATH IL.COM
025 25 [PANDEY(P),
25 ICS ICS 23-08-2025 IRAJIV KUMARNOT IBEHL.ASSOCIAT [11.08.2025
(COMM)/660/2|(COMM)/660/20 THAKUR(P), IPROVIDED  |[ES1995@GMAIL.C|
025 25 OM
25 ICS ICS 23-08-2025 [KUNAL 18743904246 ICONTACT@AMA [19.08.2025
(COMM)/661/2|(COMM)/661/20 [YADAV(P), [RARI.LEGAL
025 25
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25 ICS ICS 25-08-2025 IDHEERAJ 9310466556 ISKLEGALSOUTIO [18.08.2025
((COMM)/664/2|(COMM)/664/20 [KUMAR(P), INI@GMAIL.COM
025 25
25 ICS ICS 27-08-2025 [MITHIL 18860441378  JADVANKIT20@G [19.08.2025
(COMM)/668/2|(COMM)/668/20 IMALHOTRA(P), [MAIL.COM
025 25
22 [MA. HIMAN]| 127 [OBJECTION |OMP 02-08-2025 [NARAYAN SEWAASHISH 9810567556 IASHISH2781974@[30-07-2025
IMALHOTRA, DISTRICT]| [U/S 34 OF(COMM)/114/20 ISAMITI VS  (CHOUDHURY(P), IGMAIL.COM
PUDGE (COMMERCIAL IARBITRATION (25 MILLENIUM
ICOURT)-03 18 [EDUCATION
ICONCILIATIO MANAGEMENT PVT)
INACT [ILTD
27 [SOTT FOR[CS 04-08-2025M S INMODE INDIA [ASHOK KUMAR/9818592537 [ASK2537@GMAIL[24-07-2025
IRECOVERY (COMM)/613/20 PVT LTD VS MS [SINGH(P), .COM
25 IPURPLE HERON|
[HOSPITALS PVT LTD
27 [SUTT FOR[CS [05-08-2025 [SHAPOORJI PALLONJISAURABH INOT INOT AVAILABLE |02-08-2025
[RECOVERY (COMM)/615/20 JAND CO. PVT. LTD. VS.BINDAL IAVAILABLE
25 [SHAPOORJI PALLONJI|
QATAR
by [SOTT FOR[CS [05-08-2025 [SHAPOORJI PALLONJISAURABH INOT INOT AVAILABLE Jo2-08-2025
IRECOVERY (COMM)/616/20 JAND CO. PVT. LTD. VS.BINDAL IAVAILABLE
25 [SHAPOORJI PALLONJ]J
IQATAR
127 [SUTT FOR[CS 06-08-2025 MOGLI LABS (INDIA)HARSH 19250730788 [UNIQUECOUNSE [30-07-2025
RECOVERY  |(COMM)/618/20 PVT LTD VS  M/SVARDHAN(P), LS@GMAIL.COM
25 [PANCHMUKHI
JAPPEARLS
by [SUTT FOR[CS 06-08-2025[M/S  MOGLI  LABSHARSH 9250730788 |[UNIQUECOUNSE [30-07-2025
IRECOVERY (COMM)/617/20 (INDIA) PVT LTD VS [VARDHAN(P), ILS@GMAIL.COM
o5 [REDSTAR
127 ISUIT FOR[CS l07-08-2025 ]AMOD  RAI VS [TARUN 19999779373 [TARUNSDIWAN [30-07-2025
IRECOVERY ((COMM)/620/20 IPRASHNATI IDIWAN(P), (@GMAIL.COM
25 [ENTERPRISES PVT LTD)|
IAND ANR
127 ISUIT FORICS 108-08-2025 [UNION BANK OF INDIA [SUNIL 9711049172 ISUNILCHOWDH [31-07-2025
IRECOVERY (COMM)/624/20 VS ANJALI ICHOUDHARY(P), RY@YAHOO.COM|
25
27 ISUIT FOR(CS 108-08-2025 [UNION BANK OF INDIA [SUNIL 9711049172 ISUNILCHOWDH [31-07-2025
IRECOVERY (COMM)/623/20 VS SEEMA PROP OFCHOUDHARY(P), IRY@YAHOO.COM|
25 [UNIFROST
[TECHNOLOGIES
27 IOBJECTION  [OMP 08-08-2025MS G R SHEETGRAHASHISH 0313994317 JADVOCATEASHIS|05-08-2025
[U/S 34 OF(COMM)/118/20 [PVT LTD AND ORS VS [SHARMA(P), H.SHARMA78@G
IARBITRATION (25 ISMALL FARMERS AGR]]| [MAIL.COM
8 IBUSINESS
ICONCILIATIO ICONSORTIUM SAFC
INACT
27 ISUIT FOR[CS 12-08-2025 [MS VELOGIC INDIA PVIIGURVINDER 9871692197 ILITIGATION@SU [30-07-2025
IRECOVERY (COMM)/633/20 [LTD VS MR SHAILESH|SURI(P), [RICO.IN
25 ISHARMA PROP OF MS|
[RBT AND COMPANY
27 ISUIT FOR(CS 12-08-2025 [SULEKH CHAND PROP[VISHVA [NOT OT AVAILABLE [31-05-2025
[RECOVERY (COMM)/634/20 [HARYANA STEELWADHWA(P), IAVAILABLE
25 TRADERS VS ROHIT]
IMALHOTRA PROP M/
[HINDUSTAN AXLE
ICOMPANY
127 ISUIT FOR(CS 13-08-2025 M/S MOGLI FINANCETARUN 9310705005 [TARUNVERMA.L |05-08-2025
[RECOVERY (COMM)/637/20 IPVT LTD VS NIKOMVERMA(P), IAW@GMAIL.COM|
25 IPHARMACEUTICAL PVT]
[LTD ANDORS
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27 BJECTION  |OMP 13-08-2025 M/S ASHOKASYED ‘WASIF9311307710 OT AVAILABLE [08-08-2025
[U/S 34 OF(COMM)/121/20 [ENTERPRISES VS [HAIDER(P),
IARBITRATION (25 [UNION OF INDIA
18
ICONCILIATIO
INACT
27 ISUIT FOR(CS 13-08-2025 M/S REALISTICBHARAT 9013534938 IBHARAT.GUPTA [06-06-2025
[RECOVERY (COMM)/638/20 [REALTORS PVT LTD VSGUPTA(P), (@OUTLOOK.IN
25 PUNEET KOHLI
27 SUIT FORCS 13-08-2025 [KHURANA AGENCIES [SHREYA [NOT OT AVAILABLE [28-07-2025
[RECOVERY (COMM)/636/20 VS ASIAN HOTELSNARAYAN(P), IAVAILABLE
25 (NORTH) LTD
27 [SUTT FOR[CS 14-08-2025 [PUNJAB NATIONALJVIKASH 9958481375 [VIKASHK894@G [01-08-2025
IRECOVERY (COMM)/641/20 [BANK VS BIRENDRAKUMAR(P), [MAIL.COM
o5 IPATHAK
b7 [SUTT FOR[CS [14-08-2025 [MURLIDHAR _ SEVANISUDARSHAN __ [9810132015 _ |NOT AVAILABLE [06-08-2025
[TRADEMARKS |(COMM)/639/20 [PROPRIETOR MS OFBANSAL(P),
25 WAl GRAHA UDHYOG
VS RISHAB PANJWANT]
[PROPRIETOR OF GYANT]
[FOOD PRODUCTS AND|
k7 [SOTT FOR[CS [14-08-2025 |ALPHA HUB COMPANY[SWAPNIL 0971339121 |LEGAL@RALEGA [03-06-2025
IRECOVERY (COMM)/640/20 ILTD VS TELEGRAM FZGAUR(P), IL.CO.IN
25 [LLC
127 [SUTT FOR[CS 18-08-2025 |STATE BANK OF INDIA [VARUN 9818365119 [NOT AVAILABLE [08-08-2025
RECOVERY  |(COMM)/645/20 S RAJPAL SOLE PROPCHANDIOK(P),
25 ISAMIKSHA PACKAGING,|
127 [SUTT FOR[CS 18-08-2025 |[SCIASTRA EDUCATIONSANSKAR 0818518581 ISANSKAR_AGAR [10-08-2025
[TRADEMARKS (COMM)/646/20 PVT  LTD VS  |AGGARWAL(P), AL93@YAHOO.
25 [TELEGRAM FZ LLC AND)| N
IANR
127 ISUIT FOR[CS 19-08-2025 [UNION BANK OF INDIA [SUNIL 18383844372 ISC9971489736 @G |06-08-2025
[TRADEMARKS [(COMM)/651/20 VS RAJENDER ICHOUDHARY(P), IMAIL.COM
25
127 ISUIT FORICS 19-08-2025 [GUPTA RICE ANDISHRAVAN 9810017859 ISKBANSALIPR@ [05-08-2025
IRECOVERY (COMM)/652/20 IGENERAL MILL VS [BANSAL(P), IGMAIL.COM
25 JASHOK KUMAR
27 ISUIT FOR(CS 19-08-2025 [RSPL HEALTH PVT LTD SHRAVAN 9810017859 ISKBANSALIPR@ [25-07-2025
[TRADEMARKS (COMM)/650/20 VS NIKET SONI [BANSAL(P), IGMAIL.COM
25
27 [OBJECTION  |[OMP 20-08-2025 M/S OCTAVIOUS = TEAVIKAS SETHI(P), [NOT INOT AVAILABLE [14-08-2025
[U/S 34 OF(COMM)/122/20 JAND INDUSTRIES LTD IAVAILABLE
IARBITRATION (25 [VS UNION OF INDIA
&
ICONCILIATIO
INACT
27 BJECTION  |OMP 21-08-2025 (CULTFIT HEALTHCAREDHARMENDRA (9871709035 IDHARMENDRAP [19-08-2025
[U/S 34 OK(COMM)/127/20 [PVT LTD VS ARINDAMSINGH PAL(P), JAL981@GMAIL.C
IARBITRATION (25 [BHAUMIK IOM
&
ICONCILIATIO
INACT
[27 ISUIT FOR(CS 21-08-2025 [SPORTACULAR INDIAPREETPAL [NOT OT AVAILABLE [07-08-2025
[RECOVERY (COMM)/655/20 [PRIVATE LIMITED VS [SINGH(P), IAVAILABLE
25 ISANJEEV SEHGAL
127 ISUIT FOR(CS 22-08-2025 MANOJ KUMAR VS |AZMA 9811293618 IAZMAPARVEEN7 18-08-2025
[RECOVERY (COMM)/658/20 IM/S SAI PACKAGE [PARVEEN(P), 86@GMAIL.COM
25
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[27 ISUIT FORICS 23-08-2025 |ASHISH SHARMA PROP|LOKESH 18218747879 ILOKESHMISHRA |06-06-2025
IRECOVERY (COMM)/662/20 ISHREE INDIA TRADE MISHRA(P), 011@GMAIL.COM
25 S GXPRESS|
ISOLUTIONS (INDIA)
IPVT LTD
27 BJECTION  |OMP 25-08-2025 [M/S OCTAVIOUS TEAVIKAS SETHI(P), [NOT OT AVAILABLE [22-08-2025
[U/S 34 OF(COMM)/131/20 JAND INDUSTRIES LTD IAVAILABLE
IARBITRATION (25 'S UNION OF INDIA
&
ICONCILIATIO
INACT
27 SUIT FORCS 25-08-2025 [CAPT TAPAN BEHL VS [SUSHANT [NOT OT AVAILABLE [14-07-2025
[RECOVERY (COMM)/665/20 ISPICE JET PVTIRAO(P), IAVAILABLE
25 ILIMITED
27 [SUTT FOR[CS 26-08-2025 [CCPL DEVELOPERS PVTJARJUN 9899810111 [IMAIL@ARJUNSA [31-07-2025
IRECOVERY (COMM)/666/20 [ILTD Vs GOLDEN[SAWHNEY(P), [WHNEY.IN
25 ICROWN OVERSEAS PVT]
ILTD AND ORS
k7 [SOTT FOR[CS [26-08-2025 [FOODTECHBIZ _ (OPC)AJAY  PRATAP/9540382377  [FALTU.AJAY@G [14-08-2025
[TRADEMARKS |(COMM)/667/20 [PVT LTD AND ANR VS [SINGH(P), [MAIL.COM
25 ISTANDPOINT = MEDIA|
(OPC) PVT LTD AND|
IORS
k7 [SOTT FOR[CS [27-08-2025 [VIJAY KUMAR VS [AJAY 0868112556  |AJAYMALVIYALA [1-08-2025
IRECOVERY (COMM)/672/20 [FULLERTON INDIAMALVIYA(P), @GMAIL.COM
25 ICREDIT CO LTD
127 [SUTT FOR[CS 27-08-2025 [TIMES INTERNET LTD [RAJEEV 9312248337 IAGGARWALRAJE [22-07-2025
RECOVERY  |(COMM)/671/20 'S YOGA FITNESS ANDAGARWAL(P), [EV79@GMAIL.CO
25 [NUTRITION LLP (M
23 [MS. SAVITA RAO,SOUTH 12, NEW[CIVIL CASES [CS 104-08-2025 [PUNJAB NATIONALMUKESH 18285926521 IPUSHPAMMUKE [31.07.2025
IDISTRICT ICOURT BLOCK+ (COMM)/372/20 IBANK VS AJAY KUMAR|PUSHPAM(P), ISH@GMAIL.COM
PUDGE(COMMERCIAL [ 25
ICOURT)
12, NEW[CIVIL CASES [CS l04-08-2025 PUNJAB NATIONALVIKRAM 9811244209 TKAMGOLA2010[31.07.2025
ICOURT BLOCK-| (COMM)/371/20 BANK VS AMITIGOLA(P), (@GAMIL.COM
I o5 IPRAKASH
12, NEW[CIVIL CASES [CS l05-08-2025 VIVEK ANAND GUPTA [SAKSHAM 9818675540 ICONTACT.RKSBA |01.08.2025
ICOURT BLOCK- (COMM)/374/20 VS MS NIMASAXENA(P), PWA@GMAIL.CO
[ 25 [FASHIONS (M
12, NEW|CIVIL CASES  |CS 19-08-2025 ONKAR INVESTMENTRRISHABH 18586834657 IRISHABHGUPTA. [14.08.2025
ICOURT BLOCK-| (COMM)/388/20] [PVT LTD VS SUNITAGUPTA(P), ILAWYER@GMAIL
[ 25 IGULLAIYA AND ORS .COM
12, NEW|CIVIL CASES  [CS 19-08-2025 [BANK OF INDIA VS [KUMAR 9718909886 JADV.VISHWJEET [14.08.2025
ICOURT BLOCK+ (COMM)/387/20 ANJU IVISHWJEET(P), (@GMAIL.COM
[ 25
12, NEW[CIVIL CASES [CS 19-08-2025 M/S IMPERIA DECORINIKHIL 19599083327 IMPERIADECORL}07.08.2025
ICOURT BLOCK+ (COMM)/386/20 [INDUSTRIES VS |[KUMAR(P), [EGAL@GMAIL.C
[ 25 [RONIT BHASIN| IOM
[PROPRIETOR OF M/
IRS BUILDERS
12, NEW[CIVIL CASES [CS 25-08-2025 |SMALL FARMERS AGRIJATIN JULKA(P), (9899818888  PJATINJULKA07@ [18.08.2025
ICOURT BLOCK+ (COMM)/399/20 [BUINESS CONSORTIUM| IOUTLOOK.COM
[ 25 VS MS SOMNATH OIL
12, NEW|CIVIL CASES [CS 26-08-2025 [STATE BANK OF INDIA |ADAITA KUMAR (9999132159 IAKROUTADVOCA[18.08.2025
ICOURT BLOCK+ (COMM)/405/20 VS SATYAJITROUT(P), [TE@GMAIL.COM
[ 25 IDEBBARMA
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S. ANURADHA{ 16, NEW COURTICOMMERCIAL |CS 104-08-2025 [STATE BANK OF INDIA [RANJAY KUMAR/9811255673 IADVOCATESINH [31.07.2025
ISHUKLA BHARDWAJ,| [BLOCK-T (COMM)/373/20 VS M/S MEENAKSHISINHA(P), [A@REDIFFMAIL.
IDISTRICT 25 [BENGALI TENT HOUSE icCOM
PUDGE(COMMERCIAL
ICOURT)

16, NEW COURTICOMMERCIAL |CS 19-08-2025 [STATE BANK OF INDIA [AMIT SINGH(P), (7838773507 JAMIT.ADVOCATE [01.08.2025
[BLOCK-I (COMM)/392/20 VS TILAK RAJ i3@GMAIL.COM
25
16, NEW COURTICOMMERCIAL (CS 25-08-2025 [SMALL FARMERS AGRIANSHUL 9205089671 IANGPARTNERSL [14.08.2025
[BLOCK-I (COMM)/404/20 [BUISNESS IGUPTA(P), IAWYERS@GMAIL|
25 ICONSORTIUM VS THE .COM
IGLOBAL FOOD
[PRODUCTS
25 [SH. SANDEEP YADAV |[SOUTH 7, NEW|COMMERCIAL [CS 06-08-2025 [LOREAL _ SA VS [SHRAVAN 0650682028  [UNITEDMARK®@ [31-07-2025
ICOURT BLOCK+ (COMM)/375/20 [FIXDERMA INDIA PVTBANSAL(P) [UNITEDANDUNI
[ 25 ILTD [TED.COM
17, NEW|COMMERCIAL [CS [06-08-2025 [PUNJAB  NATIONALINDRA 0311824970 |ASSOCIATENARA [04-08-2025
ICOURT BLOCK+ (COMM)/376/20 [BANK VS PANKAJINARAIN(P) [YAN29@GMAIL.C
[ 25 IKUMAR OM
7, NEW|COMMERCIAL [CS [06-08-2025 [PUNJAB  NATIONALJINDRA 0311824970 |ASSOCIATENARA [04-08-2025
ICOURT BLOCK- (COMM)/377/20 [BANK VS PANKAJINARAIN(P) [YAN29@GMAIL.C
[ 25 [KUMAR IOM
17, NEW|COMMERCIAL |CS 07-08-2025 CANARA BANK VS [NILENDU 19999050853  [NILENDUVATSY [05-08-2025
ICOURT BLOCK+ (COMM)/378/20 TKRAM SINGH 'ATSYAYAN(P) JAYAN@GMAIL.C
[ 25 OM
17, NEW|COMMERCIAL |CS 11-08-2025 JCDECAUX [VARUN 9899893624  [RAJPALASSOCIA [21-07-2025
ICOURT BLOCK- ((COMM)/380/20 IADVERTISING PRIVATERAJPAL(P) TES1@GMAIL.CO
[ 25 [LIMITED \'S MS| (M
[SHALINI SAXENA PROP|
IOF M/S BRANDSCAPES
17, NEW|COMMERCIAL |CS 19-08-2025 MANASH LIFESTYLENAGESHWAR 10818823289 INFO@DEYANDK|10-08-2025
ICOURT BLOCK+ (COMM)/391/20 IPRIVATE LIMITED VS [KUMHAR(P) [UMHAR.COM
[ 25 [DPAMODAR
INTERNATIONAL
17, NEW|COMMERCIAL [CS 20-08-2025 SMALL FARMERS AGRIANSHUL 19205089671 IANGPARTNERSL [22-07-2025
ICOURT BLOCK- (COMM)/393/20 IBUISNESS IGUPTA(P) JAWYERS@GMAIL
[ 25 ICONSORTIUM VS H Gj .COM
ICOTTON INDUSTRIES
17, NEW|COMMERCIAL |CS 20-08-2025 SMALL FARMERS AGRIANSHUL 9205089671 IANGPARTNERSL [19-08-2025
ICOURT BLOCK-| (COMM)/394/20 [BUISNESS IGUPTA(P) JAWYERS@GMALIL)|
[ 25 ICONSORTIUM VS SHIV| .COM
IKIRAN o1y
[INDUSTRIES
17, NEW|COMMERCIAL |CS 21-08-2025 BANK OF INDIA VS [KUMAR 9718909886, |ADV.VISHWJEET [14-08-2025
ICOURT BLOCK+ (COMM)/395/20 [MANISH KUMAR VISHWJEET(P) [8882642450 [@GMAIL.COM
L 25
17, NEW|COMMERCIAL |CS 29-08-2025 [SIEMENS INDUSTRYAARSHIA 9818061242 IAARSHIA @SAIKR[21-08-2025
ICOURT BLOCK+ ((COMM)/406/20] ISOFTWARE INC VS [BEHL(P) ISHNAASSOCIAT
[ 25 [PARVESH KUMAR [ES.COM
26 [SH. SANJEEV KUMARSOUTH 29, NEW|ICOMMERCIAL (CS 01-08-2025 THE CONFERENCESAHIL YADAV(P),9999431917 OT PROVIDED [13.09.2025
INGH, COMMERCIAL ICOURT BLOCK+ (COMM)/369/20 IGORILLA VS MEGHA|
ICOURT. 188 25 TANWAR
29, NEW|COMMERCIAL |CS l01-08-2025 [LAVI STRAUSS AND CO [SHRAVAN 9650682928  [UNITEDMARK@ [25.07.2025
ICOURT BLOCK+ (COMM)/370/20 VS SACHIN SHEOKAND[BANSAL(P), [UNITEDANDUNI
[[x 25 JAND ANR TED.COM
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29, NEW|COMMERCIAL |CS 18-08-2025 [STATE BANK OF INDIA |AMIT SINGH(P), (7838773507, [AMIT.ADVOCATE|07.08.2025

ICOURT BLOCKH ((COMM)/385/20 VS HIMANSHU 7011848842  |13@GMAIL.COM
[T 25
129, NEW|COMMERCIAL |CS 19-08-2025 [BANK OF INDIA VS [KUMAR 9718909886, [ADV.VISHWJEET [14.08.2025
ICOURT BLOCK+ (COMM)/390/20 IANANDITA KUMARI VISHWJEET(P), [8882642450 [@GMAIL.COM
188 25
129, NEW|COMMERCIAL [CS 19-08-2025 M/S AJAY PAINTSJOUHAR ADEEB (7428280795 WOUHARADEEB2 [17.07.2025
ICOURT BLOCK+ (COMM)/389/20 [HARDWARE AND| 28@GMAIL.COM
[[x 25 ISTORE VS MEENU]|
[ENTERPRISES
29, NEW|COMMERCIAL [CS [22-08-2025 [SH RIKHAB CHANDMUKUL RAAO(P), 9650640008 [WHITECOLLARA [25.08.2025
ICOURT BLOCK+ (COMM)/397/20 JAIN AND ANR VS M/S| IDV@GMAIL.COM
[[x 25 JASTORMUELLER AG|
IAND ANR
ko, NEW|COMMERCIAL [CS [23-08-2025 [SIEMENS _ INDUSTRYAARSHIA 0818061242 |AARSHIA@SAIKR[2.08.2025
ICOURT BLOCK+ (COMM)/398/20 ISOFTWARE INC VS [BEHL(P), [SHNAASSOCIAT
[[x 25 [VIKAS AGARWAL [ES.COM
ko, NEW|COMMERCIAL [CS [25-08-2025 [DEV GOEL VS M/S AL]S. B. PANDEY _ [9313780408  [SBPANDEY;@YA [14.08.2025
ICOURT BLOCK- ((COMM)/400/20] 'ARITH BLUE [HOO.COM
188 25 [DIAMOND  GENERAL
[TRADING PVT LTD AND|
IORS
29, NEW|COMMERCIAL |CS l25-08-2025 [M/S PRECISIONPRAN KRISHNA|9811294972 [ADVPRANKRISH [22.08.2028
ICOURT BLOCK+ (COMM)/401/20 JABRASIVES PVT LTD JANA(P), [INA@GMAIL.COM
[T 25 [VS SUNITA MAGO
129, NEW|COMMERCIAL |CS 130-08-2025 |SKELETON [CHETAN 9717555186 IADVCHETANBHA]23.08.2025
ICOURT BLOCK- (COMM)/407/20 ICONSULTANTS PVIBHARDWAJ(P), IRDWAJ@GMAIL.
[T 25 LTD VS BG LINK] ICOM
[INFRASTRUCTURE LLP
129, NEW|COMMERCIAL [CS 130-08-2025 RAMA SALES VS [RAHUL GARG 19999350250 IRAHULGARGADV/|28.08.2025
ICOURT BLOCKH (COMM)/408/20 INANDA PHARMA OCATE@OUTLOO)|
I o5 K.COM
27 [SH. LOKESH KUMARSOUTH INIL
HARMA, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
28 [SH. LAL SINGH,[SOUTH- 18 BLOCK 1 ICS(COMM) 636/2025 02-08-2025 [GAURAV MENDIRATTA [VINAY MODI 8285026408 [NOT [08-10-2024
IDISTRICT JUDGE [EAST VS M/S ZOOMCAR| IMENTIONED IN|
INDIA PVT. LTD AND| [PLAINT
RS.
ICS(COMM) 642/2025 04-08-2025 |PULKIT PROMOTERS[KANIKA JAIN 18527022200  [OFFICEOFSDEVK|30-07-2025
[PVT LTD VS RUH] IARAN@GMAIL.C
IGANGULY |OM
ICS(COMM) 654/2025 11-08-2025 [OM PRAKASH ARORAARJUN 9899810111 IMAIL@ARJUNSA [23-07-2025
VS M/S MEGREZSAWHNEY [WHNEY.IN
[FOODS AND|
[BEVERAGES PVT LTD|
JAND ORS
ICS(COMM) 669/2025 18-08-2025 [BRIO INTERACTIVEKUSHAGRA 9999468603  |ASHISHCHUHAN [09-07-2025
[TECHNOLOGIES [BANSAL |@AKASSOCIATES
ILIMITED VS TANISI IT] lORG.IN
ISERVICES PRIVATE|
ILIMITED
ICS(COMM) 670/2025 18-08-2025 [M/S ISONALI 0810006974  [SUNILMALHOTR |5-07-2025
IAVALOKITESHWAR MALHOTRA IAANDASSOCIATE
[VALINAV LIMITED VS| IS@GMAIL.COM
JAAKLI KHATOON
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ICS(COMM) 675/2025 20-08-2025 M/S CITIZENMD SAHIL KHAN (9310677131 IADEEBTARIQ@G [25-07-2025
IAUTOMATIVE AND| [MAIL.COM
JANR. VS M/S ERISHA|
JAGRITECH PVT. LTD|
JAND ORS.
ICS(COMM) 695/2025 28-08-2025 JASMEET SINGH VSNIPUN KATYAL (9999346557  |ADV.NIPUNKATY [12-08-2025
[RADHIKA KUMARI IAL@GMAIL.COM
29 [MS. NIKHIL CHOPRA,SOUTH- 4 ICOMMERCIAL [CS 02.08.2025 [DHARAM INDUSTRIES [MANSIMRAN 9818908905 [MANSHIMRANK [23.07.2025
IDISSTRICT JUDGE [EAST ISUIT (COMM)/635/20 VS R DEVISKHURANA(P), [HURANA@GMAI
25 [ENGINEERS PRIVATE| IL.COM
[ILIMITED
ICS 01.08.2025 [GURUJI KA ASHRAMAKSHITA GOYAL [9211391114 IAKSHITAGOYALL1 [30.07.2025
(COMM)/629/20 [TRUST Vs UDAY| 21@GMAIL.COM
25 ISINGH
cS 04.08.2025 ARVEE _ TRADING __ [VIKRANT 9999922342 [LAWSCAPEJUM [28.07.2025
(COMM)/650/20 ICOMPANY VS ALFACHOUDHARY(P), |(@GMAIL.COM
log [ELECTROICS
cS [19.08.2025 |RATNA DEEP LAL VS JALOK 08114141931 |LAW.ALOKSAXE [04.08.2025
((COMM)/673/20 IM/S INT TECH PRIVATESAXENA(P), INA@GMAIL.COM
25 [LIMITED
ICS 20.08.2025 [KONCEPT KREATIONS JEEVESH 9811617186 WEEVESH@MAVE07.08.2025
(COMM)/678/20 S RAJ WOODARTMEHTA(P), INLEGAL.NET
25 INTERIOR LTD
cs [23.08.2025 INDIA  BIZ  COMJ.K. GUPTA 0868529732 PKGUPTA.ADVOC|N/A
(COMM)/683/20 (COUNTER CLAIM) VS IATE@GAMIL.CO
25 [fOKOHAMA INDIA PVT]| M
[LTD
|30 [SH. VRINDA KUMARI [SOUTH- 20 ICOMMERCIAL [CS [12-08-2025 MANJU KAIN VS |VISHAL 18447789392 IRANJANVISHAL [18.07.2025
[EAST ISUIT ((COMM)/660/20 ISHEERIE MAKKAR IRANJAN(P), |@GMAIL.COM
25
ICS 12-08-2025 [SHRI RAMINITESH 9871434445 IMKSHARMA410S [02.08.2025
(COMM)/659/20 [ENTERPRISES VS [KUMAR(P), IAKET@GMAIL.C
25 [YASH AUTOMOBILE |OM
ICS 13-08-2025 [BENTLEY SYSTEMSANKUR KATYAI{9811809439 IANKURKATYAL@11.08.2025
(COMM)/662/20 INCORPORATED VS P2P((P) IASKLEGAL.CO.IN
25 [ELITE CONSULTANT]
IPVT. LTD
ICS 18-08-2025 JAGDEEP KUMARMAYANK JAIN (8595413271 IMAYANKJAIN.IT [28.03.2025
(COMM)/668/20 [KARDAM Vs AGS| ¥ @GMAIL.COM
25 [TRANSACT
[TECHNOLOGIES LTD
ICS 27-08-2025 [PAI PLATFORS PVT/SURABHIRAO [9717139079 IAMALOO@SAIKR [20.08.2025
(COMM)/685/20 [LTD Vs INSANE| ISHNAASSOCIAT
25 [HOSPITALITY PRIVATE| [ES.COM
[LIMITED ORS
ICS 27-08-2025 [VIJAY GARG VSPRAMOD 9810682372 ISHEKHAWATILE [31.05.2025
(COMM)/686/20 ISHAPOORJI PALLONJIAGARWAL IGAL@YAHOO.IN
25 IAND COMPANY PVT]
[LTD
131 [MS. ANU GROVERSSOUTH- [21 ICOMMERCIAL [CS l01-08-2025 |ONEg7 [HARDIK 18510004533 IHARDIK@KDATT 45864
[BALIGA [EAST ISUIT (COMM)/631/20 ICOMMUNICATIONS [VASHISHT(P), IA.IN
25 ILTD VS VENNAVARAM|
[PRADEEPA REDDY
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ICOMMERCIAL [CS l01-08-2025 [NC MAINTENANC! 19899067668 ILAWSHIVAKHAN 45855
ISUIT (COMM)/630/20 ISERVICE LLP VS ATULKHANDELWAL(P IDELWAL@GMAI
o5 IGUPTA AND ANR , L.COM
ICOMMERCIAL [MISC l01-08-2025 [ONEg7 IGAURAV JAIN(P),9811074162 [NOT PROVIDED l45704
SUIT IDJ/830/2025 ICOMMUNICATIONS
ILTD VS SHVENKATA
[RAMA RAO ALAPATI
ICOMMERCIAL |CS 05-08-2025 M/S PSA NITROGENDEVESH 9758321008 ILAWINTOTOLLP 445863
ISUIT (COMM)/647/20 ILIMITED AND ANR VS [MALAN(P), |(@GMAIL.COM
25 'ASI PSA SYSTEMS
[COMMERCIAL [CS 13-08-2025 [BERGER PAINTS INDIAPRAMANSHI 9910539533 [PRAMANSI@OUTW5681
ISUIT (COMM)/666/20 ILTD (BRITISH PAINTSS(P), ILOOK.COM
o5 IDIVISION) VS SHILP]
IKESHARAWANI

[PROPRIETOR OF M/S|
IGAURI ARNAMENT

ANIDITADDUIADD

[COMMERCIAL [CS [14-08-2025 M/S SHREEVIDUR 0818636833  [OFFICE.ADVOCA [45876
suIT (COMM)/664/20 INURSINGSAHAY [KAMRA(P), [TE.SANJEEV@G
o5 IMUDUNGOPAL IMAIL.COM

[ENGINEERS PVT LTD
VS M/S CONQUERENT]
ICONTROL SYSTEMS|

[COMMERCIAL [CS [14-08-2025 M/S REAL TECHNORAJENDRA 0312046733 [VADAVRAZEN@G5879
suIT (COMM)/665/20 [ENERGY AND GAS PVTYADAV(P), IMAIL.COM
o5 LTD VS V B HOLDING|
PVT LTD

ICOMMERCIAL |CS [20-08-2025 MODERN HEALTHROHIT 9560575319 IPNM.ADV1964@Gl45883
SUIT (COMM)/680/20] ICARE VS M/S NESTIVAMISHRA(P), IMAIL.COM

25 [MEDICARE AND ORS
ICOMMERCIAL (CS 20-08-2025 [STATE BANK OF INDIA [SUCHITA 18896932838 |JAGNOHOTRISUC [45884
SUIT (COMM)/679/20 'S MR LALIT KUNAR  [DIXIT(P), HITA@GMAIL.CO

25 M
ICOMMERCIAL [CS [26-08-2025 [EEZPACK PVT LTD VS [RAGHAV 9999462358  [RAGSAR.SAROOP}45890
SUIT (COMM)/684/20 [SHRI ALOK KUMARSAROOP(P), |@GMAIL.COM

25 [RANJAN
[COMMERCIAL [CS [27-08-2025 [ALASKA RUBBERS PVISIDDHARTHA  [9810617275  [SAINASSOCIATES45892
SUIT ((COMM)/687/20 LTD VS M/S G BISAIN(P), l55@GMAIL.COM

25 [TANDON AND CO
ICOMMERCIAL [EXECUTION 27-08-2025 MOHD SAMI VS |PUBLIC INOT INOT PROVIDED [NOT
ISUIT (COMM)/301/20 [PARVEEN KUMAR [PROSECUTOR(P),[PROVIDED [PROVIDED

25
[COMMERCIAL [OMP 28-08-2025 [SMT GUDDI DEVI VS [LALIT YADAV(P), 9958874062 [NOT PROVIDED 45820
SUIT ((COMM)/55/202 IYES BANK LTD AND)

5 IANR
ICOMMERCIAL [CS 29-08-2025 [KOTAK MAHINDRAKUSHAL 9958724670 IKUSHAL.KUMAR 45882
ISUIT (COMM)/699/20 [PRIME LTD VS [KUMAR(P), (@ERUDITELEGA

25 ISHUBHAM IL.ASIA

ICHAUDHARY
(BORROWER) AND ANR|

ICOMMERCIAL [EXCOMM 429-08-2025 [KOTAK MAHINDRADEEPJYOT 9811997661 IDEEPJYOT.SING 45852
ISUIT IAWARD BY ARB| [BANK LTD VS MOHDSINGH(P), [H@YAHOO.COM

ICOMM/67/2025 IASIF

132 [SH. BHUPESH KUMAR [SOUTH- [22 ICOMMERCIAL [CS 01-08-2025 M/S PSA NITROGENDEVESH MALAN (9758321008 ILAWINTOTOLLP [25-07-2025

[EAST SUTT (COMM)/627/20 LTD. VS CAPRICORN]| (@GMAIL.COM
o5 LOGISTICS PVT. LTD,
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ICOMMERCIAL [CS l02-08-2025 |JACC LIMITED VS PRISMMD SAZIDY818499323 ILITIGATION@AS [26-07-2025
ISUIT (COMM)/633/20 OHNSON LTD. [RAYEEN IHWATHHLEGAL.
25 ICOM
ICOMMERCIAL [CS l02-08-2025 [M/S GOEL ROADWAYSS S SOBTI 19910040471 IKOHLISOBTI@G [21-05-2025
SUIT ((COMM)/634/20 VS M/S BOUTIQUE| IMAIL.COM
25 ISPIRIT BRANDS PVT|
[LTD.
ICOMMERCIAL [CS 04-08-2025 NITIN ~ VASHIST VSRAVI CHAUHAN 9811828628 IANEESH1978SHA [05-06-2025
SUIT (COMM)/639/20 ICASTLE’S BARBEQUE IRMLLT1VGMAIL
o5 ILLP lcom
[COMMERCIAL [CS [08-08-2025 [M/S CACHE INFOTECHMOHD ARSHAD [981 1550444  |DINESHASSOCIA p25-07-2025
ISUIT (COMM)/652/20 PVT. LTD. VS M/ [TES@GMAIL.CO
o5 PHIMETRICS M,
TECHNOLOGIES  PVT|
[LTD. AND ANR.
ICOMMERCIAL [CS 12-08-2025 [SARBESHWAR HALDARARUN GUPTA 7080733147 IADVARUNGUPTA[31-07-2025
SUIT ((COMM)/657/20 Vs DEEPAM| 1991@GMAIL.CO
25 IALLAHAWADI M
ICOMMERCIAL [CS 18-08-2025 [M/S AVALOKITESHVAR[SONALI 19810006974 [SUNILMALHOTR [25-07-2025
SUIT (COMM)/667/20 IVALINV LTD. VS MSMALHOTRA IAANDASSOCIATE]
25 IGEETA MANDAL IS@GMAIL.COM
ICOMMERCIAL |CS 19-08-2025 M/S MEYERAPOORV 18420524375 IAPOORV@ASVLA -
SUIT (COMM)/671/20 [HOUSEWARES INDIAAGARWAL 'OFFICES.COM
25 [PVT. LTD. VS CALICUT]
[TRADERS
[COMMERCIAL [CS [28-08-2025 [GTM TEXTILES LLP VSANIL SHARMA  [9899123578  |ARPITSHARMAA [07-08-2025
ISUIT (COMM)/689/20 [KS CREATIONS IDVOCATE@GMAI
25 IL.COM
ICOMMERCIAL [CS 28-08-2025 M/S 2BYTES INFOTECH|PRAKASH 9625901765 IADVPRAKAS@G [08-08-2025
ISUIT (COMM)/690/20] [PVT. LTD. VS M/S NET[KUMAR SINGH [MAIL.COM
25 ORLD
[TECHNOLOGIES
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ICOMMERCIAL [CS 28-08-2025 BERGER PAINTS INDIAPRAMANSHIS  [7988377879 IPRWAMANSHI@ [24-01-2025
ISUIT (COMM)/692/20 [LTD. VS M/S CANNIER| [OUTLOOK.COM
25 IAUTOMOTIVE PVT|
[LTD.
ICOMMERCIAL [CS [20-08-2025 [SAHIL AND ANR. VSSURAJ BHAN 9650585175 JAIN.BHARTI0O91 [12-08-2025
SUIT (COMM)/697/20 IM/S LIAISON LOBBIST] 2@GMAIL.COM
25 INDIA AND ANR.

133 |MS. NEERASOUTH- ICOMMERCIAL [CS l01-08-2025 [M/S STONE SOLUTION|VISHAL PANWAR9899990224 [LEGALUNICOMO [23-07-2025
[BHARIHOKE, [EAST SUIT (COMM)/628/20 INDIA FFICIAL@GMAIL.,
[DISTRICT 25 [VS VENUS ESTATE PVT,| ICOM
PUDGE(COMMERCIAL ILTD. ORS
ICOURT)

ICOMMERCIAL [CS 02-08-2025 [M/S SEWA RAM AND| KAILASH|9810675135 IKAILASHADV@G [28-07-2025
SUIT (COMM)/638/20 ICOMPANY ICHANDRA IMAIL.COM
o5 IVS M/S WHITE WEB|
INTERIORS LLP AND|
IANRS
ICOMMERCIAL [CS l04-08-2025 [NITIN VASHIST [RAVI CHAUHAN (9811828628 IANEESHL978SHA[05-06-2025
SUIT (COMM)/640/20] VS M/S MRIDEENA]| IRMAGMAIL.COM
25 ICONSUMER PRODUCTS|
[PVT. LTD.
ICOMMERCIAL [CS l06-08-2025 BENTLEY SYSTEMSRAHUL BERUAR 19910044787 IRAHUL.BERUAR [04-08-2025
SUIT (COMM)/649/20 [INC. AND ANR. (@BERUAR.COM
25 VS RUPALI
ISRIVASTAVA AND ANR.
ICOMMERCIAL [CS 12-08-2025 [MS MANJU KAIN PROP [VISHAL RANJAN (8447789392 IADV.RANJANVIS [18-07-2025
ISUIT (COMM)/656/20 IOF M/S KAIN GAS§ I[HAL@GMAIL.CO
25 IAGENCY M
VS M/S ROYAL
IKITCHEN AND ORS
ICOMMERCIAL [CS 14-08-2025 [BANK OF BARODA [ERAM KHAN 9717099220 I[ERAMADV2000@(7-08-2025
ISUIT (COMM)/663/20 [VS SAVITRI IGMAIL.COM
25
ICOMMERCIAL [CS 19-08-2025 [RAMAN KUMAR GABA [RAVINDER 9350288000 [RAVIKURRA@G [29-07-2025
ISUIT (COMM)/672/20 VS ANJANAJYOTIKUMAR ARORA [MIAL.COM
25 ISYSTEMS PVT. LTD|
JAND OTHER
ICOMMERCIAL [CS 20-08-2025 [SHIKHAR KUMAR IBHAVYA SETHI |98 L1389644 |SETHIBHAVYA@ [07-08-2025
ISUIT (COMM)/676/20 VS VINOD KUMAR| [YGMAILCOM
25 IPROPRIETOR OF M/S
[E-FUTURE
ICOMMERCIAL |CS 128-08-2025 [COGOPORT PVT LTD [UDAY KUMAR 18882303942 [ADVUDAYKUMA [25-07-2025
ISUIT (COMM)/688/20] VS SUPERTECH (INDIA)| [R@GMAIL.COM
25 IPVT LTD
ICOMMERCIAL [CS 28-08-2025 [NITIN VASHIST IANEESH 9811828628 IANEESH1978SHA [18-08-2025
ISUIT (COMM)/691/20 [VS ARUN GUPTA ISHARMA [RMA@GMAIL.CO
25 M
[COMMERCIAL [CS [28-08-2025 [NANDINI LAL [ARJUN KANT __ [9953029150 _ |ARJUN@ARKADI [17-04-2025
ISUIT (COMM)/693/20 [VS EMPEROS PVT. LTD. IANLEGAL.COM
25
[COMMERCIAL [CS [29-08-2025 |[GTM TEXTILES LLP __ |ARPIT SHARMA [9899123578  |ARPITSHARMAA [04-08-2025
SUIT (COMM)/698/20 S MADINA TRADERS| IDVOCATE@GMAI
25 (THROUGH ITS IL.COM
[PROPRIETOR)
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694/2025 28.08.2025 |[STATE BANK OF INDIA|SH SHIV K TYAGI 9811059032
'S VIPIN KUMAR
‘OURT-07)DIGITAL
ISOUTH-EAST, SAKET]|
OURT
B5 |BH. RAJ  KUMARSOUTH- INIL
[TRIPATHI, DISTRICI[EAST
PUDGE(COMMERCIAL
ICOURT)
136 [SH. DEVENDERJEAST 209 IRECOVERY 239/2025 I23-08-2025 BANK OF INDIA VS SUDESH KUMAR (.- - 17-08-2025
[KUMAR, DISTRICT] IALIZA ENTERPRISES
PUDGE (COMMERCIAL
ICOURT)
[209 IRECOVERY 234/2025 22-08-2025 RAFIQ AHMED  VS/SARANDEEP 18-08-2025
WITEN GOGOI ISINGH
[209 IRECOVERY 247/2025 [BANK OF INDIA VS|UMESH JOSHI [20-08-2025
IALIZA ENTERPRISES
[209 IRECOVERY 243/2025 28-08-2025 [OBSURGE BIOTECH] BHUPENDER) 19-08-2025
IPVT.LTD. VS. ADDWILLISINGH
ICARE
[209 IRECOVERY 235/2025 29-08-2025 [[VL DHUNSERIRAGHAV ANAND 19-08-2025
IPRTROCHEM IND. PVT|
LTD. VS. M/S|
ISOLVOPET
B7 [MS. RUBY  ALKAJEAST INTL
IGUPTA, DISTRICT]
PUDGE (COMMERCIAL
ICOURT)
138 [SH. SANJEEV KUMARNORTH- [201, NEW[C.S.(COMM) [108/2025 12-08-2025 [BANK OF BARODA VSHUNNY SHARMA (9650501903 IADVHUNNYSHA [07-08-2025
IMALHOTRA, DISTRICT[EAST [BUILDING KKD| R. PAWAN KUMAR IRMA.28 @GMAIL.
PUDGE ICOM
COMMERCIAL)-01
+-DO-- IC.S.(COMM) [111/2025 19-08-2025 [BANK OF BARODA VSUMESH JOSHI 9910568669 IADVUMESHJOSH[12-08-2025
[DOLI AGGARWAL T@GMAIL.COM
139 [SH. BRIJESH KUMARSHAHDARA 3o1, NEWCS(COMMERCI|CS 04-08-2025 CHANCHAL ~ SHARMASSANJEEV 28/07/2025
IGARG, DISTRICT] ICOURT IAL) (COMM)/474/20 [VS HIMANSHI CHOPRA AGGARWAL
PUDGE, COMMERCIAL [BUILDING 25
ICOURT
1301, NEW|CS(COMMERCI|CS l04-08-2025 |SUNIL KUMAR  VSANUJ KUMAR 14/07/2025
ICOURT IAL) ((COMM)/475/20 ISIDDHARTH ~ KUMAR|
[BUILDING 25 AIN
1301, NEW|CS(COMMERCI|CS 04-08-2025 PUNJAB NATIONALJKAMAL SINGH  [17/06/2025
ICOURT (COMM)/476/20 [BANK VS VIPIN GUPTA
[BUILDING 25
o1, NEW|CS(COMMERCI|CS [05-08-2025 [FAKHRE  ALAM _ VYKAPIL TYAGI __ [25/07/2025
ICOURT IAL) (COMM)/482/20 ISUBHASH GAUTAM
[BUILDING 25
o1, NEW|CS(COMMERCI|CS [05-08-2025 PAGDEEP _ SINGH _ VSDIVYANSH [15/05/2025
ICOURT IAL) (COMM)/483/20 JARUN DEV KAUSHIK
[BUILDING 25
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1301, NEW|CS(COMMERCI|CS 13-08-2025 [SANTOSHI SHARMA VSVARUN SIKKA  [04/08/2025
ICOURT IAL) ((COMM)/498/20 ICOUPLE
[BUILDING 25 [INETERNATIONAL
JAPPARES LLP
1301, NEW|CS(COMMERCI|CS 13-08-2025 [NIKHIL GUPTA VS M/SMANDEEP l04/08/2025
ICOURT IAL) ((COMM)/499/20 [RAYS UNIFORMS ANDJBANSAL
[BUILDING 25 RS
1301, NEW|CS(COMMERCI|CS 21-08-2025 [DIMPLE NAYYAR,|[SUMIT JAIN 13/08/2025
ICOURT (COMM)/513/20 IPROPRIETOR OF M/$|
[BUILDING 25 AIMFIT DIET  AND|
[OBESITY CENTRE VS|
JANITA ALIAS ADIT]
[RAJPUT
o1, NEWICS(COMMERCI|CS [22-08-2025 [ANIL KUMAR GUPTA VSVIDIT GUPTA __ [19/08/2025
ICOURT IAL) (COMM)/515/20 ISHRI NARESH KUMAR|
IBUILDING 25 IGARG
o1, NEW|CS(COMMERCI|CS [22-08-2025 [SANJAY  SOTI _ VSHEMANT TYAGI [18/07/2025
ICOURT IAL) (COMM)/516/20 INEELAM MISHRA
[BUILDING 25
4o [MS. KIRAN BANSAL,SHAHDARA ROOM NO 208 [COMMERCIAL [CS 12-08-2025 [DEEPAK  KUMAR ANDHABIBUR [19.11.2024
IDISTRICT JUDGE, (COMM)/496/20 IANR Vs SUMITREHMAN
COMMERCIAL COURT) 25 IKAUSHIK AND ANR
[ROOM NO 208 [COMMERCIAL [CS [20-08-2025 [JAT BHAWANINEELAM 13.08.2028
(COMM)/511/20 TRADING VS MANISHMALIK(P),
25 IKUMAR
[ROOM NO 208 [COMMERCIAL |CS [20-08-2025 JAIL BHAWANINEELAM 13.08.2025
(COMM)/510/20 TRADING VS MANISHMALIK(P),
o5 IMANTRI
[ROOM NO 208 [COMMERCIAL |CS 20-08-2025 |STATE BANK OF INDIA JEEWAN 25.08.2025
((COMM)/509/20 S VISHALAND ANR [PARKASH
o5 IGUPTA(P),
[ROOM NO 208 [COMMERCIAL |CS I21-08-2025 [BANK OF BARODA VS [UMESH 20.08.2025
(COMM)/514/20 INEHA RAWAL ALIASJOSHI(P),
25 INEHA SINGH
[ROOM NO 208 [COMMERCIAL |CS [22-08-2025 |RISHI BALI AND ANR [NAGENDRA 20.08.2025
(COMM)/517/20 VS MAANAS GOYALJPRATAP
25 JAND ANR ISINGH(P),
[ROOM NO 208 |[COMMERCIAL |CS [22-08-2025 [STATE BANK OF INDIA [SUCHITA 15.08.2025
(COMM)/518/20 VS  NAVRATAN MAUDIXIT(P),
25 [BAFNA  PROPRIETOR|
F NAMAN GARMENTS
IROOM NO 208 [COMMERCIAL |CS I25-08-2025 [UNION BANK OF INDIA [KAMALJIT [23.08.2025
(COMM)/520/20 VS  MOHIT SOORMAJSINGH
lo5 [PROP SHALIMAR JOD [RANOT(P),
[ROOM NO 208 [COMMERCIAL [CS 29-08-2025 VANDANA BANSAL VS [SANTANU 19.08.2025
((COMM)/525/20 BOOKING JINIKANUNGO(P),
25 IPRIVATE LIMITED
[ROOM NO 208 [COMMERCIAL |CS 29-08-2025 [NAMAN  JAIN VS [PIYUSH [28.08.2025
(COMM)/524/20 [BRAN KATYAL(P),
25
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[ROOM NO 208 [COMMERCIAL [CS COMM[29.08.2025 [DELI BREEZE MEDIASANTOSH 10.07.2025
526/2025 [VS FLYFAAST AVATION[KUMAR SINGH
IPVT LTED
41 [SH. SANJAY SHARMA-SHAHDARA 303, NEW|CS(COMMERCI|CS(COMM) 02.08.2025 [CANARA BANK VS VIPIANUJ [22.07.2025
I, DISTRICT JUDGE, ICOURT IAL) 471/2025 ISINGH IAGGARWAL
ICOMMERCIAL COURT [BUILDING
1303, NEW|CS(COMMERCI|CS(COMM) 02.08.2025 [RAKESH KUMARPAWAN KUMAR [22.07.2025
ICOURT IAL) 470/2025 IAGGARWAL VS PREM|
[BUILDING IPRINTERS & ANR.
03, NEWICS(COMMERCI|CS(COMM) [04.08.2025 [GURINDER SINGH VSN K RATHI 0.07.2025
ICOURT IAL) 477/2025 IM/S NOBLE
IBUILDING [ENTERPRISES
03, NEWICS(COMMERCI|CS(COMM) [04.08.2025 [M/S BANSAIJATUL SAHI 0.07.2025
ICOURT IAL) 478/2025 [ENTERPRISES VS M/S
[BUILDING ORK’S PHARMA & ORS
1303, NEW|CS(COMMERCI|CS(COMM) 04.08.2025 BANK OF BARODA VSSANJEET KUMAR| [28.07.2025
ICOURT IAL) 479/2025 IRAJ ISINGH
[BUILDING
1303, NEW|CS(COMMERCI|CS(COMM) 07.08.2025 |SANJAY KUMAR GAUR[TARUN KASHYAP] [24.07.2025
ICOURT IAL) 488/2025 PROP OF M/S GAUR|
[BUILDING IDISTRIBUTORS VS J K|
"EMENTS LTD
1303, NEW|CS(COMMERCI|CS(COMM) 07.08.2025 |JABDUL MAJID VSKALI CHARAN [06.08.2025
[COURT IAL) 491/2025 IGAURAV KUMAR|
[BUILDING IDHINGRA
1303, NEW|CS(COMMERCI|CS(COMM l07.08.2025 [M/S SHAILENDERR L GAUTAM [04.08.2025
[COURT IAL) 489/2025 [SINGH
[BUILDING ICONSTRUCTIONS VS|
IM/S MUNICIPAY
ICORPORATION OF
IDELHI
1303, NEW|CS(COMMERCI|CS(COMM) l07.08.2025 [M/S SHAILENDER[RR L. GAUTAM l04.08.2025
[COURT IAL) 490/2025 [SINGH
[BUILDING ICONSTRUCTIONS VS|
M/S MUNICIPAY
ICORPORATION OR
IDELHI
1303, NEW|CS(COMMERCI|CS(COMM) 08.08.2025 P INDUSTRIES VS[VIRENDER |07.08.2025
ICOURT IAL) 492/2025 [VAIDIK ELECTRONICS [SINGH PANWAR
[BUILDING
1303, NEW|CS(COMMERCI|CS(COMM) 11.08.2025 [HARISH VERMA VSDEEPAK 5.08.2025
ICOURT IAL) 493/2025 INEETU RATHORE HARMA
[BUILDING
1303, NEW|CS(COMMERCI|CS(COMM) 12.08.2025 [NEERAJ KUMAR JAIN[PARVEEN 9.04.2025
ICOURT IAL) 495/2025 VS M/S  JAIDAYALIKUMAR GARG
[BUILDING IPAPER PVT LTD & ORS
1303, NEW|CS(COMMERCI|CS(COMM) 13.08.2025 [MUKESH KUMARMANOJ LOOMBA 8.08.2025
ICOURT IAL) 497/2025 IMAHAJAN VS SANJAY|
[BUILDING INIGAM
1303, NEW|CS(COMMERCI|CS(COMM) 14.08.2025 [BANK OF BARODA VSGEETANJALI 12.08.2025
ICOURT IAL) 500/2025 [MR MICHAEL ISHARMA
[BUILDING
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1303, NEW|CS(COMMERCI|CS(COMM) 14.08.2025 [BANK OF BARODA VS 12.08.2025
ICOURT IAL) 501/2025 [MRS SUNITA HARMA
[BUILDING
1303, NEW|CS(COMMERCI|CS(COMM) 18.08.2025 [NARESH KUMARIK. K SRIVASTAVA| 4.086.2025
ICOURT IAL) 502/2025 ISHRIVASTAV VS|
[BUILDING IPRASHANT KUMAR]
IGUPTA
1303, NEW|CS(COMMERCI|CS(COMM) 19.08.2025 |CCPL DEVELOPERS PVTARJUN [13.08.2025
ICOURT IAL) 506/2025 LTD VS  SHAILESHSAWHNEY
[BUILDING ISHARMA & ANR
03, NEW|CS(COMMERCI|CS(COMM) 27.08.2025 [RAHUL, GUPTA _ VSROHIT KUMAR| 2.08.2025
ICOURT IAL) I523/2025 IATUL JOSHI
IBUILDING
2 [SH. PAWAN KUMARSHAHDARA [C NO 304 ICOMMERCIAL [CS ICCPL JARJUN SAWHNEY 19899810111 imail@arjunsawho1.08.2025
IMATTO DJ (COMM-04) ((COMM)/469/20DEVELOPE.
o5 RS PVT|
ILTD \E
ISHAILESH
ISHARMA &
ISH. PAWAN|ICOMMERCIAL [MISC. DJ/M/S PARTH|RISHABH 10654183226 shivansh.32@gn|02.08.2025
[KUMAR 695/2025 IBOOKSELL
IMATTO DJ| [ERS  AND|
COMM-04) IDISTRIBUT
IORS \E|
ICENTRAL
LUz or|
ICOMMERCIAL [CS BANK OHUMESH JOSHI 10910568669 ladvumeshjoshi@o2.08.2025
(COMM)/472/20[BARODA VS|
o5 IPURNIMA
ISHARMA
[PROP  OH
IM/S
lpAr a1r
[COMMERCIAL [CS IM/S IATUL  SAHI/ AMIT}9873355153 latulsahi@live.coj04.08.2025
(COMM)/481/20 [BANSAL IRANA
25 IENTERPRIS|
[ES VS M/
[VINAY
IPHARMA &
Do
[COMMERCIAL [OMP (COMM) /MANOJ IDARSH BANSAL 599999635 [darsh.bansal@y104.08.2025
l09/2025 IBANSAL VS
M/S  SBI|
ICARDS
JAND
IPAYMENT
copymone
ICOMMERCIAL [EX AWARD ARBJAXIS BANKIMAYANK MAHAJAN - - [12.08.2025
16/2025 ILTD \E|
JAVED
KHAN
ICOMMERCIAL [MISC. DJ/M/S BCUBHARAT BAGGA 10899584189 o [13.08.2025
[717/2025 ISECURE
IPREMISES
IPVT  LTD|
S, M/§
ILOTUS
haararroars
ICOMMERCIAL [MISC. DJ/M/S IS.B. CHATURVEDI 19810315576 - [14.08.2025
[722/2025 ISTARCO
IMETAPLAS
(T PVT. LTD|
S M/S
ISHELLZ
A nurr
ICOMMERCIAL [ARB. A(COMM)MAHENDR [NATASHA SYAL 18860425001 natashasyalofficdi4.08.2025
l01/2025 A PAL
ISINGH V§
IDELHI
ISTATE
INDUSTRIA|
N o
ICOMMERCIAL [EX AWARD ARBJKOTAK IMAYANK MAHAJAN 19873347330 - 18.08.2025
[22/2025 IMAHINDR
A BANK]
ILTD \E|
ISUBHASH
ISINGH
ICOMMERCIAL [EX AWARD ARBJKOTAK [MAYANK MAHAJAN 19873347330 - 18.08.2025
l21/2025 IMAHINDR
A BANK]
ILTD \E|
[YUVRAJ
ILOGISTICS
PRFES
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ICOMMERCIAL [EX AWARD ARBJKOTAK IMAYANK MAHAJAN 9873347330
l20/2025 IMAHINDR
A BANK]
ILTD \E
[YUVRAJ
ILOGISTICS

ICOMMERCIAL [CS (COMM)[SHAILEND [R.L. GAUTAM 18506000655 rlggautam @gmal18.08.2025
I504/2025 [ER SINGH|
ICONSTRUC
[TION \E
IM.C.D

18.08.2025

ICOMMERCIAL |CS (COMM)SHAILEND [R.L. GAUTAM 18506000655 rlggautam @gmaf18.08.2025
I505/2025 [ER SINGH|
ICONSTRUC
TION \E
IM.C.D

ICOMMERCIAL |CS (COMMJRAMESH _[VICTORY ASSOCIATES 10810815307 ineet.legal @gm|20.08.2025
512/2025 IKUMAR
IPROPRIET
OR OF M/
ISHA
[TRADER VS|

C AT ors

ICOMMERCIAL [EX (COMM)YAKHTAR [FAIMUDDIN &19953290147 faim321@gmail.{22.08.2025
183/2025 ALT VSIASSOCIATES
ISHAYMLAL
[AGGARWA
IL AND|
JANR.

[COMMERCIAL [CS (COMM)SHIV IMANOHAR NAAGAR _ [9891836646 C 2.08.2025
519/2025 IKUMAR VS
IM/S A.S.S.9|
I[ENTERPRIS|
[ES

ICOMMERCIAL [CS (COMM)MR. IAMIT KUMAR (8287291669 lamit45518@gm425.08.2025
521/2025 TSHAL
PAIN v/
IMR. KUNAL
IMATHUR

ICOMMERCIAL [CS (COMM)SMT. IGAURAV KOCHAR 26.08.2025
I522/2025 IPADMA
IDEVI PROP|
OF M/S|
[PRINTEX
INDIA VS

hasc
ICOMMERCIAL [OMP (COMM) /[GODAVARI [VIKAS JAIN 811066963 vikas12527@gmi27.08.2025
10/2025 IGAS PVT)
ILTD. \E|
IM/S
ICREATIVE
[ENTREPRE

ICImerIn
ICOMMERCIAL [OMP (COMM) /|GODAVARI [VIKAS JAIN 811066963 vikas12527@gmi27.08.2025
l09/2025 IGAS PVT]
ILTD. \E|
IM/S
ICREATIVE
[ENTREPRE

hrormerin
ICOMMERCIAL [CS (COMM)BANK  OHUMESH JOSHI 10910568669 ladvumeshjoshi@29.08.2025
I527/2025 IBARODA VS
IMANTHAN
IKAUSHIK
[AND ANR.

ICOMMERCIAL [CS ISUKHDEEP |R.L.SHARMA 10891206567 IADVOCATE.RA [30.08.2025
(COMM)/528/20[|SINGH VS| IDHEYLALSHA
25 IASHA RANI RMA@GMAIL.
ICOM

K¥3 [MS. PREETI AGARWAILINORTH- INIL
IGUPTA, DISTRICTWEST
PUDGE, (COMMERCIAL
ICOURT)

l4a [SH.VINOD YADAV INORTH- _ |NIL
IWEST

s [SH. AMIT KUMAR|NORTH INTL,
IDISTRICT JUDGE,|
ICOMMERCIAL COURT
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46 [SH. UMED SINGH, [NORTH
[DISTRICT JUDG!
COMMERCIAL)
47 [SH. RAJ KUMAR,/SOUTH- 1603 [COMMERCIAL [CS COMM J01.08.2025 [CENTRAL IKRISHAN 19910577700 IKRISHANKUMAR [08.07.2025
[DISTRICT JUDGEWEST ISUIT 410/2025 [WAREHOUSING [KUMAR IANDASSOCIATED]
COMMERCIAL COURT-| ICORPORATION VS M/ (@GMAIL.COM
jo1 ICARGO CHANNELS PVT]|
ILTD
603 [COMMERCIAL [CS COMM Jo5.08.2025 M/S BABAJI UDYOGAKHLESH 9999818947  |AKHI84609@GM [21.07.2025
ISUIT 424/2025 PVT LTD VS M/SKUMAR GUPTA JAIL.COM
MANJARI AGR(
[[NDUSTRIES PVT LTD
03 [COMMERCIAL [CS COMM |08.08.2025 [SANDEEP VIRMANI VS[SATVINDER 9310905051 TEAM@SSLEGAL [02.08.2025
ISUIT 431/2025 [S.I. ENERGY VENTURESSINGH ISOLUTIONS.COM
IPVT LTD
03 [COMMERCIAL [CS COMM J11.08.2025 [M/S  CHAINALYTICALIKARISHMA JHA [8512002034 [ADVKARISHMAJ [26.05.2025
SUIT 433/2025 ICONSULTING ~ INDIA| HA@GMAIL.COM
ILLP VS M/S 4 PL SCM|
[TECHNOLOGIES PV
ILTD
03 [COMMERCIAL |CS COMM J21.08.2025 [GUJARAT CO-ABHISHEK 19910291290 [ADVOCATE@LAI-[19.08.2025
SUIT 445/2025 IOPERATIVE MILKSINGH LAW.COM
IMARKETING
IFEDERATION LTD V¢
M/S BALMUKUND|
MUDGIL
03 [COMMERCIAL |CS COMM J27.08.2025 MOGLI LABS (INDIA)ZENITH LAW|9467194651 INFO@ZIC.CO.IN [25.08.2025
ISUIT 451/2025 IPVT LTD VS M/S ALLCOICHAMBERS
[METAL AND FACADE
ILLP
03 [COMMERCIAL [CS COMM 30.08.2025 PUMA SE VS ANKITIGAUTAM BHASIN|9999306881 [ELUDICATION.L [28.08.2025
ISUIT 459/2025 IAGGARWAL [EGAL@OUTLOO
IK.COM
48 [SH. VIKAS DHULL,SOUTH- l613 [COMMERCIAL [CS 02-08-2025 [ASHISH HARIT VS [AMIT 7082744341 PURISCONSULTUW5862
IDISTRICT JUDGE,WEST ISUIT (COMM)/413/20 [SADDAM HUSAIN ICHAUDHARY IS1509@GMAIL.C
ICOMMERCIAL COURT. 25 IOM
613 [COMMERCIAL [CS 04-08-2025 [PUMA SE VS ASHOKIGAUTAM BHASIN|9999306881  [ELUDICATOIN.L 45870
SUTT (COMM)/414/20 KUMAR EGAL@OUTLOO
25 IK.COM
613 [COMMERCIAL [CS 04-08-2025 [PUMA SE VS ASHOKIGAUTAM BHASIN|9999306881 _ [ELUDICATOIN.L 45870
ISUIT (COMM)/416/20 IKUMAR IEGAL@OUTLOO
25 IK.COM
1613 [COMMERCIAL [CS 104-08-2025 [SSKYWAYS AIRABHISHEK 9891138990 IADVOCATE.ABHI 45849
ISUIT (COMM)/419/20 ISERVICES LTD VS [KUMAR ISHEKKUMARI@
25 [ZINNIA INDIA IGMAIL.COM
1613 ICOMMERCIAL |CS l05-08-2025 |BABAJI UDYOG PVTJAKHLESH 19999818947 IADV.JSINGHGKP l45859
ISUIT (COMM)/422/20 ILTD VS IKUMAR (@GMAIL.COM
25 IPASHUPATI IGUPTA(P),
[EXCRUSION PVT LTD
613 ICOMMERCIAL [CS 07-08-2025 [GANGA RAM YADAV VS|SUSHMA GUPTA [8750697423  |ADV.SUSHMAG@ (45868
SUIT ((COMM)/428/20 IGMAIL.COM
25 IM/S BLU-SMART FLEET|
[PVT LTD
613 ICOMMERCIAL |CS 08-08-2025 [UNDER ARMOUR INC [GAUTAM BHASIN|9999306881 IELUDICATOIN.L l45839
ISUIT (COMM)/429/20 [VS DEEN DAYAL GARG [EGAL@OUTLOO
25 IK.COM
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1613 [COMMERCIAL [CS 08-08-2025 |ASICS  CORPORATION|GAUTAM BHASIN[9999306881 IELUDICATOIN.L W45877
SUIT ((COMM)/435/20 Vs [EGAL@OUTLOO
25 IDEEN DAYAL GARG IK.COM
1613 [COMMERCIAL [CS 18-08-2025 MEENA AGARWAL &VARUN MITTAL (9953062629 M@VKMLEGAL. 45861
SUIT ((COMM)/441/20 IORS. VS coM
25 IDEEPAK KUMAR]
ISHARMA & ORS.
1613 [COMMERCIAL [CS 19-08-2025 [CRESENT SHIPPINGPD. K CHAUHAN  [9555568697 JADVOCATE.AMIT 45880
ISUIT (COMM)/442/20 [LOGISTICS SERVICES 451@GMAIL.COM
25 S M/S MANEESH|
[ENTERPRISES
613 [COMMERCIAL [CS 19-08-2025 [V2  RETAIL LTD. VSPTYUSH SANGHI 9899600242  [SANGHI.PIYUSH K45820
ISUIT (COMM)/443/20 JAYUSH CHOUKSEY (@GMAIL.COM
25
613 [COMMERCIAL [CS [21-08-2025 [HARSHA INFRAB. D. PANDEY __ [9871321615 _ |BDPANDEYADVO [45881
ISUIT (COMM)/446/20 IPOWER PVT. LTD VS ICATE@GMAIL.C
25 [MAHTAB oM
[ENGINEERING WORKS|
8 ORS.
13 [COMMERCIAL |CS 21-08-2025 [AJAY KUMAR VSSUSHIL KUMAR 1999967550 |§USHIL19847@G 5890
ISUIT (COMM)/448/20 JARVINDER SINGH [MAIL.COM
25
13 [COMMERCIAL |CS [27-08-2025 [INDIAN BANK VS M/SANKIT DAGAR  [9811399499 [AMITKUMAR@P 145788
ISUIT (COMM)/452/20 IPECULIAR I[ECULIAR.CO.IN
25 [ENTERPRISES
1613 [COMMERCIAL |CS [27-08-2025 [CANARA  BANK VS[SUMIT VIRMANI 9873245548 [VIRMANILAWCO 45885
SUIT (COMM)/453/20 ISURAJ (@GMAIL.COM
25
613 [COMMERCIAL [CS [27-08-2025 [BHARTI AIRTEL LTDJURFEE HAIDER [9810078783  |ADVOCATEURFE 45849
SUIT (COMM)/454/20 'S DELHI SKILL & I[EHAIDERSYED@
25 [ENTERPRENEURSHIP IGMAIL.COM
[UNIVERSITY
1613 [COMMERCIAL [CS [27-08-2025 |STATE BANK OF INDIAVAIBHAV YADAYV (9971336611 'AIBHAV.YADAV 45891
ISUIT (COMM)/455/20 VS CHANDAN (@HOTMAIL.COM
25
1613 [COMMERCIAL [CS l27-08-2025 [ONE 97ANANT MALIK  [9999998560 [ANANT@ANANT |APP. FILED
ISUIT (COMM)/456/20 ICOMMUNICATIONS IAMLEGAL.COM [U/S
25 ILTD. VS 149 CPC
ICRUZE DIGITAL INDIA
IPVT. LTD.

49 [SH. AMIT BANSAL,SOUTH- 1614 [COMMERCIAL [CS 02-08-2025 CANARA BANKMS. CHITRA]9212888051 ICHITRAMALHOT [08.05.2025
[DISTRICT JUDGE,WEST ISUIT (COMM)/412/20 [ERSTWHILE MALHOTRA [RA@GMAIL.COM
ICOMMERCIAL COURT-| 25 ISYNDICATE BANK VS|

3 IPIYUSH LUTRA PROP|
[M/S LUTHRA BAKERS
1614 [IMISCELLANEO[MISC DJj02-08-2025 M/S PRAKASH PIPESMR. GURBAKSH|9810910333 JAVTARSINGH78 [NA
US IADJ/496/2025 LTD VS M/SSINGH @YAHOO.COM
ICAPRICIOUS FOODS|
[PRODUCTS PVT LTD
1614 [COMMERCIAL [CS l04-08-2025 [SANJEEV KUMARMR. TARUN|9582740045 IK.KAUSHIK1989 [26.07.2025
ISUIT (COMM)/417/20 MITTAL VS  ANKIT[KAUSHIK (@GMAIL.COM
25 IKUMAR JAIN
614 [COMMERCIAL [CS 104-08-2025 CANARA BANK VS AMITMR. SANJEEV|9711142200 ICHOPRA6791@G [31.07.2025
ISUIT (COMM)/418/20 [KASHYAP PROPICHOPRA [MAIL.COM
25 IKASHYAP
ICORPORATION
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1614 [COMMERCIAL [CS l05-08-2025 BABAJI  UDYOG VSMR. AKHILESH|9999818947 JADV.AKHILESHK [21.07.2025
ISUIT (COMM)/423/20 WMANN INDUSTRIES = [KUMAR GUPTA [RGUPTA@GMAIL
25 L.COM
1614 [COMMERCIAL [CS l07-08-2025 [VISHAL JAIN VSMR. NITIN GARG (9956986363 INFO@KNOWLE [25.07.2025
SUIT ((COMM)/427/20 IDYANENDRA  SINGH| [X.IN
25 ICHAUHAN
614 [COMMERCIAL [CS 08-08-2025 |AKASHDEEP  PAPERSMR. NITIN GARG 9956986363 INFO@KNOWLE [25.07.2025
ISUIT (COMM)/430/20 [PRIVATE LIMITED VS| [X.IN
o5 ISHWKARMA
ILAMINATES  PRIVATE|
[LIMITED
14 [EXECUTION |EXECUTION 11-08-2025 [SUNDARAM FINANCEMS. MANISHAB826750777 IMANISHABARUA [NA
(COMM.)/160/2 ILTD VS DALBIR SINGHBARUAH [HLEGAL@GMAIL
025 (SINCE DECEASED) .COM
IAND ORS
14 [MISCELLANEO[MISC DJj12-08-2025 |[SKY HIGH SOLUTIONSMR. ATUI8287512053 [ADV.ATULKUMA [07.08.2025
lUSs IJADJ/523/2025 VS MS TRADERZKUMAR IR@GMAIL.COM
IPLANET PVT LTD
14 [COMMERCIAL |CS 14-08-2025 |ADIDAS AG VS OWNER [MR. PRAMOD|9718209970 IAASTHA@THELE [13.08.2025
ISUIT (COMM)/438/20 IPROPRIETOR IKUMAR SINGH IGIST.COM
25
14 [COMMERCIAL |CS 18-08-2025 [CANARA  BANK VSMR. SANJEEV|9711142200 ICHOPRA6791@G [NA
ISUIT (COMM)/440/20 INOD KHARWANDACHOPRA [MAIL.COM
25 [PROP TARUN|
[ELECTRICAL
14 [ARBITRATION [OMP (I19-08-2025 M/S MR. RAVI9911883595 IASSOCIATESRSG [NA
(COMM.)/22/20 ICHOLAMANDALAM [SHANKAR JARG1@GMAIL.CO]
25 [NVESTMENT AND| (M
[FINANCE COMPANY|
ILIMITED VS BHAGI|
IRATH
14 [ARBITRATION [OMP (I19-08-2025 M/S MR. RAVI9911883595 IASSOCIATESRSG [NA
(COMM.)/23/20 ICHOLAMANDALAM [SHANKAR JARG1@GMAIL.CO|
25 [NVESTMENT AND| (M
IFINANCE COMPANY|
ILIMITED VS PAVAN|
IKUMAR
614 JARBITRATION [OMP (I19-08-2025 M/S MR. RAVI9911883595 IASSOCIATESRSG [NA
(COMM.)/24/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMATIL.CO|
25 [INVESTMENT AND| (M
IFINANCE COMPANY|
ILIMITED \S DEV|
ISHARMA
614 IARBITRATION [OMP (I19-08-2025 M/S MR. RAVI9911883595 IASSOCIATESRSG [NA
(COMM.)/25/20 ICHOLAMANDALAM ISHANKAR JARG1@GMAIL.CO]
25 [INVESTMENT AND| (M
IFINANCE COMPANY|
ILIMITED VS DEWAN|
[PUBLIC SCHOOL
IarroDATATIAN AT
614 [EXECUTION |[EXECUTION 19-08-2025 OM PARKASH VS S KMR. S. BJ9313740656 IGAHLOT.YASH@ [NA
(COMM.)/173/20 [ELECTRICALS AND[SHARMA IGMAIL.COM
25 IANR
1614 JARBITRATION [OMP (D20-08-2025 M/S [MR. RAV19911883595 JASSOCIATESRSG [NA
(COMM.)/34/20 ICHOLAMANDALAM ISHANKAR JARG1@GMAIL.CO]
25 [INVESTMENT AND| (M
[FINANCE COMPANY|
ILIMITED VS RAMPAL
1614 JARBITRATION [OMP (D20-08-2025 M/S [MR. RAV19911883595 JASSOCIATESRSG [NA
(COMM.)/35/20 ICHOLAMANDALAM ISHANKAR JARG1@GMAIL.CO]
25 [NVESTMENT AND| (M
[FINANCE COMPANY|
ILIMITED VS AMAN D
614 JARBITRATION [OMP (I}20-08-2025 [M/S IMR. RAV19911883595 JASSOCIATESRSG [NA
(COMM.)/36/20 ICHOLAMANDALAM ISHANKAR JARG1@GMAIL.CO]
25 INVESTMENT AND| (M

[FINANCE COMPANY]
ILIMITED VS SK XPRESS|
ISERVICES
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614 IARBITRATION |OMP (D20-08-2025 M/S MR. RAVI9911883595 IASSOCIATESRSG
(COMM.)/37/20 ICHOLAMANDALAM ISHANKAR JARG1@GMAIL.CO]
25 [INVESTMENT AND| (M
[FINANCE COMPANY|
ILIMITED \E
[OMNARAYAN
1614 [COMMERCIAL [CS 21-08-2025 [[NDIAN BANK VSMR. ANKIT|9811399499 JADVANKITDAGA [26.12.2024
ISUIT (COMM)/444/20 ISHIVAM REALTERS [DAGAR [R@HOTMAIL.CO
25 M
614 [COMMERCIAL [CS 21-08-2025 [MR MANOJ MALHOTRAMR. ANIL DAGAR|9811570337 JANILDAGARADV [11.08.2025
ISUIT (COMM)/447/20 VS MS GOLDWYN LTD)| (@GMAIL.COM
25 JUNIT IIT AND ANR
14 [MISCELLANEO[MISC DJ|21-08-2025 [PUNJAB NATIONAIJMR. HARISH| JADV.HARISHKU [NA
lUS IADJ/546/2025 BANK VS M/S GUPTAKUMAR IMAR@GMAIL.CO
ISALES M
14 IMISCELLANEOJMISC Dij21-08-2025 [APJ ENTERPRISEEF/IR. RANJAN9560511423  [INFO.ANANDCO |NA
lUSs IADJ/547/2025 IPROP ARUN KUMARKUMAR (@GMAIL.COM
IPANJIYAR VS  MDX]
IGLOBAL PROPRIETOR|
[FAISAL YOUNUS
14 [EXECUTION |[EXECUTION _ [25-08-2025 INTERCONTINENTAL |MS.  SADIQUA|9051757729  |APARNA.BANERJ [NA
(COMM.)/177/20 ICONSULTANTS AND[FATMA I[EE@LEGACYLAW,|
25 [TECHNOCRATS PVT) IOFFICERS.COM
ILTD THROUGH ITS|
IAUTHORIZED
IREPRESENTATIVE
leroaratAD. x
14 [EXECUTION |EXECUTION [25-08-2025 [[IVS  CREATIONS PVL'IE‘IMR. SURENDERI9811013499 [SKSTWAL1@GMA [NA
(COMM.)/178/20 ILTD VS NEERAJ[KUMAR SIWAL IL.COM
o5 ISEHGAL
14 [EXECUTION |EXECUTION 25-08-2025 [KOTAK MAHINDRAMR. ARVIND[9811317311 IADVOCATEARVI [NA
(COMM.)/179/20 IBANK LIMITED VSGUPTA INDGUPTA@GMA
25 [PRIYANKA P IL.COM
14 [EXECUTION |[EXECUTION _ [25-08-2025 AXIS BANK LID VSMR.  MAYANKI9873347330  |MAYANK.MAHAJ [NA
((COMM.)/181/20 IDEEPAK KUMAR MAHAJAN [ANo5@YAHOO.C
25 iOM
614 [EXECUTION |[EXECUTION _ [25-08-2025 AXIS BANK LTD VSMR.  MAYANK9873347330  |MAYANK.MAHAJ [NA
(COMM.)/182/2 IVIKRAM SINGHMAHAJAN IANo5@YAHOO.C
25 [PARMAR IOM
614 [EXECUTION |[EXECUTION _ [25-08-2025 AXIS BANK LID VSMR.  MAYANK9873347330  |MAYANK.MAHAJ [NA
(COMM.)/183/2 AMIT KUMAR MAHAJAN JANo5@YAHOO.C
25 OM
1614 [EXECUTION |EXECUTION 25-08-2025 AXIS BANK LTD VSMR. MAYANK|9873347330 [IMAYANK.MAHAJ [NA
(COMM.)/184/2 [MANSIH KUMATMAHAJAN [ANo5@YAHOO.C
025 [SINGH OM
1614 [EXECUTION |EXECUTION 25-08-2025 AXIS BANK LTD VSMR. MAYANK|9873347330 [MAYANK.MAHAJ [NA
((COMM.)/185/20] [KAUSHAL JHA MAHAJAN [ANo5@YAHOO.C
25 OM
1614 JARBITRATION [OMP (D]26-08-2025 AXIS BANK LTD VSMR. AMIT|8860939556  [AMITKUMAR.294[NA
(COMM.)/38/20 [RAHUL VISHNOI [KUMAR (@REDIFFMAIL.C
25 IOM
614 JARBITRATION [OMP (I)26-08-2025 |AXIS BANK LTD VSMR. AMIT|8860939556  [AMITKUMAR.294[NA
(COMM.)/39/20 ISACHIN KUMARKUMAR (@REDIFFMAIL.C
25 IGHUDE IOM
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614 ICOMMERCIAL [CS [26-08-2025 [UNION BANK OF INDIAMR. ANIL DAGAR|9811570337 JANILDAGARADV
SUIT ((COMM)/449/20 VS PAWAN KUMAR RAI @GMAIL.COM
25
1614 [COMMERCIAL [CS [26-08-2025 [M/S PEACEFULMR. AMAN|8826069787 |AMANMLEGAL@ [11.08.2025
ISUIT (COMM)/450/20 [HOLIDAYS VS CABANAMUDGAL IGMAIL.COM
25 IRIVERSIDE RESORT
614 [EXECUTION |EXECUTION 27-08-2025 AKASHDEEP  PAPERSMR. NITIN GARG (9958986363 INFO@KNOWLE [NA
(COMM.)/198/2 [PRIVATE LIMITED VS| [X.IN
025 JAGGARWAL
ILAMINATES
14 [ARBITRATION [OMP (D28-08-2025 [AXIS BANK LTD VSMR. AMIT|8860939556  [AMITKUMAR.294 |NA
(COMM.)/55/20 ISHAILANG DADHICH [KUMAR (@REDIFFMAIL.C
25 IOM
14 JARBITRATION (OMP (I)28-08-2025 ]AXIS BANK LTD VSMR. AMIT|8860939556  [AMITKUMAR.294[NA
(COMM.)/56/20 IANURAG PANDEY IKUMAR (@REDIFFMAIL.C
25 IOM
14 [ARBITRATION [OMP (D28-08-2025 |AXIS BANK LTD VS VNJMR. AMIT|8860939556  |AMITKUMAR.294 |NA
(COMM.)/57/20 IAGENCY IKUMAR (@REDIFFMAIL.C
25 OM
14 [ARBITRATION [OMP (Dj28-08-2025 [AXIS BANK LTD VSMR. AMIT|8860939556  |AMITKUMAR. 294 |NA
(COMM.)/58/20 [RSHAD AHMAD IKUMAR (@REDIFFMAIL.C
25 OM
14 [ARBITRATION [OMP (Dj28-08-2025 [AXIS BANK LTID VSMR. AMIT|8860039556  |AMITKUMAR.294 |NA
(COMM.)/59/20 ISHANTI KUMAR (@REDIFFMAIL.C
25 IREFRIGERATION IOM
[NDUSTRIES PRIVATE
ILIMITED
14 [ARBITRATION [OMP (D[28-08-2025 [AXIS BANK LID VSMR. AMIT|8860939556  |AMITKUMAR.294 |NA
(COMM.)/60/20 ISHIV KUMAR IKUMAR (@REDIFFMAIL.C
25 iOM
614 [COMMERCIAL [CS 20-08-2025 [M/S P AND M TRADERSMR. VISHALjg212172077 ICONTACT@UNIV |08.07.2025
ISUIT (COMM)/458/20 VS M/S ARGUS|CHAUHAN I[ERSALLEGALARE]
25 [[INTRNATIONAL [NA.COM
[TRADEX LTD
614 IMISCELLANEO|MISC DJ29-08-2025 [M/S WIKREATEMR. DEEPAK[9811192957  |[KOHLLDEEPAK@NA
[Us IADJ/557/2025 ORLDWIDE PVT LTDKOHLI [HOTMAIL.COM
VS M/S scy
[HEALTHCARE PVT LTD|
THROUGH ITS
IAUTHORIZED
b CoDUoArTATIUD
614 JARBITRATION (OMP (I)}30-08-2025 [M/S BLINK FIX[MR. ANAND[9899617989 IANAND.JHA@AS [NA
(COMM.)/61/202) [PRIVATE LIMITED VSSHANKAR JHA PWLEGAL.IN
5 IM/S RAO ENTERPRISES|
1614 [ARBITRATION [OMP(I)(COMM) [02.08.2025 [M/S [MR. RAV19911883595 JASSOCIATESRSG [NA
16/2025 ICHOLAMANDALAM ISHANKAR JARG1@GMAIL.CO]
[INVESTMENT AND| (M
[FINANCE COMPANY|
ILIMITED VS UP BIHAR|
[TRANSPORT COMPANY]|
InDAD DANITIOTTAN
614 [EXECUTION  [EXECUTION(CO |05.08.2025 BANK OF BARODA VSMR. HUNNY[9650501903  |ADVHUNNYSHA [NA
IMM) 154/2025 IPRAVEEN KUMAR ISHARMA IRMA.28 @GMAIL.
ICOM
614 [EXECUTION  [EXECUTION(CO [31.08.2025 [GEMAT  SOIL  ANDMR. RAKESH|9891194404 IRKSHARMA54@ [NA
IMM) 176/2025 [ROCK PROBE[SHARMA IGMAIL.COM
[ENGINEERING PV
ILTD Vs K
IRAMCHANDRA RAQ|
[TRANSMISSION  AND)|
IpnATooTe DT en
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1614 JARBITRATION [OMP (Djo1.08.2025 M/S [MR. RAV19911883595 JASSOCIATESRSG
((COMM.)/13/202] ICHOLAMANDALAM ISHANKAR JARG1@GMAIL.CO]
5 [INVESTMENT AND| (M
[FINANCE COMPANY|
ILTD VS BHUPENDRA|
IGIRT
1614 [COMMERCIAL [CS 01.08.2025 AMIT  SINGHAL VSMR. VISHALJ9810171302 [ADV.NIKHIL.DA [25.07.2025
ISUIT (COMM)/401/20 ISAVITA DEVI IGARG [HIYA@GMAIL.CO|
25 M
614 [COMMERCIAL [CS 01.08.2025 [BANK OF BARODA VSMS. SHWETA|9811568328 ISHWETA.BAKSHI[26.07.2025
ISUIT ((COMM)/406/20] [MS PRITY PLANET [BAKSHI 04@GMAIL.COM
25
50 [SH. RAKESH PANDIT,SOUTH- 509 ICS l407/2025 l01-08-2025 PUMA SE VS AJAY|[GAUTAM BHASIN|9999093893  [ELUDICATION.L [23.04.2025
IDISTRICT JUDGE,WEST (COMM)/407/2 PWINDAL IEGAL@OUTLOO
ICOMMERCIAL COURT-| 025 IK.COM
o4
509 [CS 408/2025 l01-08-2025 [M/S MANVI IMPEX VSVIVEK KATARIA 19999137818 TVEKKATARIA1 [11.07.2025
(COMM)/408/2] IM/S MAYRA FASHION| 991@GMAIL.COM|
025 TMPEX
509 [CS l409/2025 l01-08-2025 [M/S EXPRESS CARGO|PRIYA JAIN 7678248412 IPRIYAJAIN.ADVQ [13.06.2025
(COMM)/409/2| ICONTAINERS VS M/S 8@GMAIL.COM
025 [SIMBHAOLI SUGARS|
ILTD
509 [OMP (D[18/2025 l02-08-2025 M/S [RAVI SHANKAR[9911883595 IASSOCIATESRSG
(COMM.)/18/2 ICHOLAMANDALAM  |GARG IARG1@GMAIL.CO|
025 [NVESTMENT AND| (M
IFINANCE COMPANY|
[LIMITED VS MOHD)
IKAMIL
509 [CS l411/2025 l02-08-2025 [MACH WORLDWIDEALPANA YADAYV, 7891051496 IADVALPANYADA [09.05.2025
(COMM)/411/2 ILOGISTICS INDIA PVT|SAHIL RARIA @GMAILCOM
025 ILTD VS ROZE
[LOGISTICS AND ORS
509 [CS 415/2025 l04-08-2025 CANARA  BANK VSSANJEEV 9711142200 ICHOPRA6791@G [31.07.2025
(COMM)/415/2 [SHAKUNTALA NATH|CHOPRA IMAIL.COM
025 [PROP SCHWARZKOPF Gj
[STUDIO
509 [EXECUTION  [153/2025 l05-08-2025 MANGALAM [DHEERAJ 19971446999 IDHEERAJ.JAGW
(COMM.)/153/2] PETROLEUM PVT LTDJAGWANI IANI@GMAIL.CO
025 [THROUGH ITS (M
IDIRECTOR RATNESH
IKUMAR RAI VS RAJESH]
IKUMAR ALIYAS VILAS
Anay DDADDIDT
509 ICS (COMM) 420/2025 05-08-2025 [VIJAY SINGH VSISAMEER SIDHAR (9444446565 02.08.2025
[VIRENDER KUMAR
1509 ICS (COMM) 421/2025 l05-08-2025 BANK OF BARODA VSHUNNY SHARMA|9650501903 IADVHUNNYSHA [26.07.2025
IANURADHA [RMA.28 @GMAIL.
ICOM
1509 [EXECUTION  [155/2025 106-08-2025 ]AADHAR HOUSING[SATVIK BAJAJ  [9911225335 ISATVIKBAJAJ1@
(COMM.) [FINANCE LIMITED VS| IGMAIL.COM
IRAMESH KUMAR AND|
ORS
1509 ICS (COMM) 425/2025 06-08-2025 [M/S HEMODIAZ LIFEVIPIN KUMAR  [8448304850 18.07.2025
ISCIENCES PVT LTD VS|
ILAVLEENA BHATIA
509 ICS (COMM) 426/2025 l07-08-2025 JANAND BALLABHDEEPAK 0810541666 ISALVUSLAWASS [05.06.2025
IKHULVE Vs UMSRRIKHARI IOCIATES15@GM
CLIMATE JAIL.COM
ICONDITIONING PVT)
ILTD
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1509 ICS (COMM) 432/2025 11-08-2025 [BANK OF BARODA VSS.K. CHAUDHARY[9999668406,83[ADVOCATESKCH [02.08.2025
IDINESH PARCHAKE 68031251 IOUDHARY@GMA
IL.COM
509 ICS (COMM) 434/2025 11-08-2025 [NITIN RAJ GUPTA VSJAGDISH ARORA|9711304060 JAGDISHARORA [01.08.2025
IM/S MODE RETAILJAND SANJU| 0703@GMAIL.CO
ISALES AND[BALA (M
IMARKETING PVT LTD
509 MP (COMM.) [15/2025 12-08-2025 [SOMESH KAPAI VS SBIANUJ MIRDHA [|9718967020 [ANUJMIRDHA13
ICARD AND PAYMENT] (@GMAIL.COM

ISERVICES LIMITED

) [EXECUTION _ [164/2025 12-08-2025 AMIT PATEL VS M/SNYAYPARTHAML|/585080313  |[KANISHK@NPLE
(COMM.) IRESEARCH GURU [EGAL IGAL.IN
JADVOCATES
509 [CS(COMM)  [436/2025 13-08-2025 JAERMEC HVAC VS APAIDEV SHARMA [9810874706  |JADVOCATEJAIDE|11.08.2025
IAND H GLOBAL SHARMA@GMA
IL.COM
509 ICS (COMM) 437/2025 14-08-2025 AANCHAL BATHLA |[BHAVYA SETHI [9811389644 lﬁTHIBHAVYA@ 7.08.2025
IPROP TECHONOMICS| IGMAIL.COM

[[NDIA THROUGH POA|
PVATIN BATHLA V§
IMURLI MANOHAR|
IPROPRIETOR M M|

ANUIINICATIAN
509 ICS (COMM) 439/2025 14-08-2025 [CONCERTINA COIL§H’ATRONUSLAWO9811449071 IPATROUNUSLAW/[14.08.2025
IPVT LTD VS HAMARA[FFICES IOFFICES@GMAIL)
IGHARR .COM
509 [OMP (Df28/2025 19-08-2025 [M/S [RAVI SHANKAR[9911883595 IASSOCIATESRSG
(COMM) ICHOLAMANDALAM IGARG JARG1@GMAIL.CO]
[NVESTMENT AND| (M

[FINANCE COMPANY]
ILIMITED VS DHEERAJ

IKHANNA
509 [OMP (I)29/2025 19-08-2025 [M/S IRAVI SHANKARI9911883595 IASSOCIATESRSG
(COMM.) ICHOLAMANDALAM IGARG JARG1@GMAIL.CO|
[NVESTMENT AND| (M
IFINANCE COMPANY|
ILIMITED VS SHYAM|
IKUMAR
509 [OMP (I)33/2025 20-08-2025 [M/S IRAVI SHANKARI9911883595 IASSOCIATESRSG
(COMM.) ICHOLAMANDALAM IGARG JARG1@GMAIL.CO|
[INVESTMENT AND| (M
IFINANCE COMPANY|
ILIMITED VS BALAJI|
[TRADERS
509 IM.EX 129/2025 21-08-2025 [NITIN SABARWAL VSVISHAL 0873330292
ICHESA DENTAL CARECHHABRA
[SERVICE LIMITED
1509 [EXECUTION [180/2025 25-08-2025 |AXIS BANK LTD VS SAIMAYANK 9873347330
(COMM.) [SMARAN ASSOCIATES [MAHJAJAN
1509 [EXECUTION [192/2025 27-08-2025 [KOTAK MAHINDRAPARV MAHAJAN (9643646534 IPARV.MAHAJAN
(COMM.) [BANK VS BRIJESH l007@GMAIL.CO
(M
1509 [EXECUTION [|193/2025 27-08-2025 [KOTAK MAHINDRAPARV MAHAJAN (9643646534 IPARV.MAHAJAN
(COMM.) [BANK Vs VERMA| l007@GMAIL.CO
TRANSPORTERS (M
1509 [EXECUTION  [|194/2025 27-08-2025 [KOTAK MAHINDRAPARV MAHAJAN (9643646534 [PARV.MAHAJAN
(COMM.) [BANK \E l007@GMAIL.CO
IMANORANJAN KUMAR| M

ISINGH
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1509 [EXECUTION  [195/2025 27-08-2025 |[KOTAK MAHINDRAPARV MAHAJAN (9643646534 [PARV.MAHAJAN
(COMM.) BANK VS AMMANYA| l007@GMAIL.CO
ILOGISTICS PRIVATE| (M
ILIMITED
1509 [EXECUTION  [196/2025 27-08-2025 [KOTAK MAHINDRAPARV MAHAJAN (9643646534 IPARV.MAHAJAN
(COMM.) [BANK VS LOVEKESH l007@GMAIL.CO
(M
509 [CS (COMM) l457/2025 129-08-2025 [UNION BANK OF INDIAIARVIND SINHA (9810618195 [ARVINDSINHA1 [21.08.2025
VS GYAN PAL (@GMAIL.COM
509 [OMP (COMM.) [16/2025 130-08-2025 [SM INDUSTRIALJISFAHANI &9990067910 ISFAHANI.ASSOC
ICONTROLS VS AYUSHIASSOCIATES TATES@GMAIL.C
[ENTERPRISES oM
5og EXECUTION _ |199/2025 [30-08-2025MS V J  CRANESPASPREET SINGH|9899641617
(COMM.) IPRIVATE LIMITED V¢
[SH PADAM SHARMA
509 ICS (COMM) 463/2025 130-08-2025 BANK OF BARODA VSHUNNY SHARMA 19650501903 IADVHUNNYSHA [26.08.2025
IMEENAKSHI IRMA.28 @GMAIL.
ICOM
509 ICS (COMM) 464/2025 130-08-2025 BANK OF BARODA VSHUNNY SHARMA 19650501903 IADVHUNNYSHA [26.08.2025
JASHOK KUMAR] IRMA.28 @GMAIL.
IKHUSHWAHA ICOM

[TOTAL
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